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ou the Table a copy of the Twenty-fourth
Report of the Committee on Public
Undertakings (1968-69) on action taken
by Government on the recommendations
contained in the Thirty-sixth Report of
the Committee on Public Undertakings
(1966-67) on Indian Oil Corporation
Limited (Refineries Division).

FORTIETH REPORT OF THE PUB-
LIC ACCOUNTS COMMITTEE
(1968-69)

SHRI N. R. MUNISWAMY (Madras):
Mr. Chairman, Sir, I beg to lay on the
Table a copy of the Fortieth Report of the
Public Accounts Committee (1968-69) on
Appropriation  Accounts (Posts and
Telegraphs), 1966-67 and Audit Report
(Posts and Telegraphs), 1968,

SIXTH REPORT OF THE COM-
MITTEE ON SUBORDINATE
LEGISLATION

ot awt feoie wanz fag (fRrR) ¢
sefreg faur awaedt afefs Fr ower

afad@m & sww F@ g

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS

MR. CHAIRMAN : Mr. Mahabir Dass
may begin his speech. The House sits till
6.00 P.M.

[The VICE-CHAIRMAN (Shri M. P.

BHARGAVA), in the Chair]

oft gt @ (fagR) @ wAE
TOANTERA WEET, WITAW 20 AT
1o qIEqaTTAT 511 & SFaTT F1, fH9FT
TRAT FMo HIWAT WAATZEAT qAATT
A T 2, zifes svE & amg & qwdq
AT E \ 1919 | ezl wEma
afr g wfawmow & fao s
ST HEAT 2 AT TR FqTEeE AN F
faar 17

IR A AT TEEA | qfg AT
fzar § a7 aga saaww g 17 1968-
69 & oy ot Y € 2 fF 85 W™
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FFET FAM 9C Ffaw Iuw AT BEd
1L AT AT 61 AF AT AHE
9T &Y & & AMAT, a7 aW X7 qqfa
FAAWT & | qIF HAAT T TSI
AT A9 211 97 92 92 FL 205 25
TAT 2 | qE HAEIT AT T AEAAT & |
ST # FHY A1 frata 7 aFEd ag
TG AW F A FT TG AT
AT ATE0 UHo UFo FT FArAfaf ey
AT, o WA # 4AT 7, a@a a6
TAT Z | N AT | AT ATHE
1 s qATE 69 7 380 HAAIE
faoet 2ar & wT T fowd v
TEE A1 AT ¥ AR | A7 W UE
qEA AFAdT 2 |

qEAT aEEdt a1 gEe fao @
g A ZgaAr 98 ¢ | § qgar ¥
AT AL HAT G F AT FT AT
AR | AT | 7 39 GG 07 SF FLAT
grgar g & ar @@, awmar #7
AT & AT T AT ZHEAT At @
& gv2 el TrrifaE aF 7T FT Xae
FL ATE WHT WATAD F A=A 9
TEEEr F1 qTEAT 49 7 ATTE ®9 T
g A% |

FUTY OF WA AEET 4 TACEA
AT F7AT FT FEELW 3T Z AT &1
FAH AT FIA KT FMOAW FT Z, AT
BIET & A7 TART TeAAEAr & 2, Tafao
swr7a W1 Zaar 791 gw 7 famwr anfa
aga wfer gt g w2 framd @
qedl 21 gATE ST agy #fas
a1 W 2 afa ad adr 91 @ g, an
srrgs a1 & g 9 90 &
FOAT 427 21 @1 &, IAFT TR FEA &
o ol wORTC S T W@ E AW
g § UF A% JAH 2|
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FHTC THIAEAET qTEq FE A

W) ¢ WA IO, A AT AR | ATATAA FEA A Er AAT w7 aqwa

The House stands
P.M.

adjourned till 2.00

Tbe House then adjourned for lunch at
one of the Clock.

The House reassembled after lunch at
two of the clock, THE DEPUTY CHAIRMAN

in the Chair.

ot REEIT T ¢ AT STEATtT
HEIEAT, § Al UHo Fo qWIHA AT &
TR IAT AT ANAT FIAT | TR
it fora ST, Wi HAT, TH-0HT Tt
a1 T A1 AT fraw 2 g
TG FATlE |
TEIT FT g0 FAT F AwCH 7 Afqwa
2t fofars axfr & o fp 1961 S0 &
qam & wmrr ag fafas gean ah
T 12, 3 afama dy @1 fF 1961 2o
F A2 17 afaw 77 7 FHT 1 WD
A [EET F qAZ TEA F FAT ALT F7
f5 1961 Lo & #HF & sare foeft
¥ fofua qear 1 7= 60, 8 wfama
2, @%@ 7 55 ofqwe, qifs=59 7 s0. 4
gfqws, #foge 7 45,1 gfams &
AHT FT TATELO 24 F ATA-ATT T2 A21
FE A% 1961 To AfAqrat 29. 6
gfewe fofadt &1 qram 40 soea
arfe & g weqe areaad # g-fAai
F1 AT FI FEAT 91, FE ¥ A ATE
2 ag aan 7 wfawa 4 |z afemm
T & TU0 7 w-faa qEdt ¥ den
12, 39fAms (961 Fo & g1 a7 w1 47
aamar & & T2t s| ® W@ foer A1
AT A% GATE FTE] A€ T 247 2 )
7z v 7 5 Fwr § ofr-foedt wizame
I AT 1961 S0 # 1, 5 gfaomE 47
9%g 1963 fo ¥ 7 §9A7 agq wfaw
g T FNv

|

FIA 7 | ATATAAT FAT AFAT A T
T % 97 AT 39 qaAT "t
v 7ET ey R gee wae | o
TR AT THe OHo qre Fﬂ?ﬁ's‘ffﬁ
qTHRT § 447 qifzar FZAE0 47 TAF
AT A AT & TH-FTA AT AT FY
frer famm )

. TwAREW (I 9Iw) Al
a,il

st wgEtT T o an, fasge A
T ) T YIT GAFT AT JEART F
faara 71 aga 737 7059 2 A1 77T AT
T+ TAAT A HATHS & FOAA F AT
wwde fzar 9 F0w 7 fags 7A@
arT Frafat #1 g9 39 9 F F7
% AT FIfF e 37 Frafaat o7 @i
Fran & faws wiawar ¥ afa ol 91
AT 21 T ez Wi A 7 fE
FAAT AT T oATG F e

Y TIRATCIRW ; GAT A OAr F

ot wErEw 3w o fagre @A
T{Hﬂt{ﬂﬂ'ﬁofﬂﬁ,m'ﬂﬁ%ﬂﬁﬁ
fedt s afaeeT &, 31 47 F 4r 49
FAT L | AWAL |/ AT FTED FRAAT
Fiaw F1 467 | FA AT GqAH F AT
FIAA T FEATACT qATF HAAAT AT
F1%1 wiaw awgw faan &1 9f@ e
F gz faa-fag faae € 35 &
T A AT HAWAT T HIE AT a7
U ZAT F WARATE A A7 q09 Il
F1BTIFL ZAU AN ATFATT FL AT
FT THIAZ FL AZ GA FT FAIG F
72§, T2 ATAA1 &1 00 [ I A4
AT AT F AAT 97 AET 4T 41 A IAE
TE TG FRHEATE 17 awa #1 4
# Ty FAAr F1 forr F faw wr
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[»fr wgrdre 2w )
THAfAE dar fFar 97 w9815
AET S AFAT £ | A AE T T
feelt a1 war A v 2 oA At
T T T ITAATEL A wiaa w1 e
T W oAafeaar s faer ®
ATl # ATF 952 E6@0 2 1 AfA-

o TERTOAW AT AT FEaEg
LEciciE id i

oft HEEfiT a9 ¢ o FwEEE wrEEE
FI AT SHT AW &7 7, IHT 93T F A
HATTHT @IHTT A1, T2 A 207 FF FE
FZAT) 7 Fgar Z f szt vawa ey
a1, afeaars # fa=i @, 727 %
INEATE A 2T

off TIRAMTEW ; ZETT AR AT -
T AT 47

ot wgwie g o mEafa amE At
AT AT ET Z2T KT FAA F79 T faw
ECINL IR

AEAATAT, IAY G790 F T F TigA
T e el abiw ave v
A1 52, 35 9T A7 95T 737
16 a9l f A 7E

AT 771 fagaT # f afz 2w forar 77
KT O 3 AT 1061 FF F99 TATAT 7
Fare 7 vr-famat 1 d=m 5 Ty
afg 7% & st Tt a7 $A JeAr av
244 gfrw A afewsi B 5
SEAT AT 12, 9 TATT (G757, 7T 17
T EEF7) fuTq 1968 %0 A7
AT = A1 afaw 3fE 1 0f ) e
H 60. 8 ¥ATT A Fv F 55 glAo
T % f17 1961 fo & A & waam
) faer § 208 gl ger v
& o sfFory gz 93t fa=t o7 | @A
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AT Aravrwar 2 faw fage @
faw T o Pmmeras 390 WA F IF
fazre W {orbaer =l 2 A 7 T
FHT Frw wA a4 7 o9 fme w
R e PR G R C R AR Cro Eatd

Al

9T, TR F I o A 2
et 2 1 ZaeTe e A7 Sra J A0
wE A1 %% A1 AFT 7 T e E
fefy w1 s oA feegt £1 597 2, 97
= famar 31 27 faor wrar sofem =fr
faata @17 3%

arg AT wiEazT A gl
Z1 AT 7 TIT WF AF 1 T RS
T 2 {7 W EEE A 195 1=56TT
" 201,67 FF 5L TET OOUT
LOAH—61H 143020 F70F 597 51%
4% M 1961-66 FF 7 2867.51
Tz v afzArsE zo a3 law o
AT 1966-67 § 105282 T3 ¥77
#17 1967-68 & 117292 F90Z %o
Ffzmzss 70, A1 97 42 w00 7 W
AT AR T AT AT
o 1 3A A0 F AAAL AN A

ZATTT LA GTEAIA AT A1 d T
T 8T oF AT T 97 B owEr $EA
AT S faferer A 2wy 2
fewr avir 79 2 97 v semd
it 2 Azt FEfeferan £7 Zmo 99
e 2 T 1950-51 § F@A T T30
o 32.8 fafaad zer 2 41 w2
1967-38 & T8 F* 70.58 fafamy zoy
Z17A7 | TAT AYZ APTE 417 1950-51
7 s s fafra =3 Far oar gt
1967-68 & 19.1 fafags =z 2y
7Ty 1950-51 § fEfavr =@ W@
328 fafaaT =v= #wmar @21 3z
1967-68 § 7767 70°8 [wfamwza
A, AeafAEn wEr 4,000 =
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off wgrdi< a18
Z1ET 9T 42 TZ F7 100.4 FJT 77 &1
T, TAT TEAEE w3 0.2 fafar
Fo qTo Mo 1 F a7 TLEFT 1967-68
7 5.3 faffra Fo dre wo #r m,
Ferf nfaE 101 g 2 AT A7
77 853 A7 T F1 WAL wET
HTET R ARl 12 FWIC A AT 4T 47
77 281 AW 27 21 397 | T ATF
Fam o g drafz g€ & 15 g9
Zq ¥ FEAT 371 FAN ZT ZT T
FEdEdH 18 2919 29 § AT 547
zaTT = 21 | e § 27 et
=7 97 4% TEF7 1 1.5 F9A17 24 Z1 AT,
T T s34 fafags feamm &
FgwT 926 fafa frsrmme 21w,
FEA ST 4215 WA T FTHT
75.95 fafer @ & w1 .

ot AT g4y 3 Fe fafaeev
gram e

ot RgltT I| ;T T | 9Z
ZFIEIET 837 TATC A A TZFL 1156
T T &1 A | FAET A AT ¥ T
AW H 1950-51 R FAMH 1967-68
q AT A & g W oA Wy e
1960-61 &7 AT ¥ 1967-68 &
TR TR & faw T o %
TEE ¥ W R FB w1 gE § P

TFAINE ..

THE DEPUTY CHAIRMAN : Your

15 mmutes are over.
off AgidiT @ AW AT R &

frar &1
SHRI AKBAR ALI KHAN (Andhra
Pradesh): Rajnarainji was disturbing him,
Madam. So we request you to give him
some more time.
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| TwAEEW ;47 T % 7 2 oo
o & JIEa AT FAET AT AN T
SHRI KRISHAN KANT (Haryana):
This is verv bad,

THE DEPUTY CHAIRMAN : I do not
think that argument should be given.

AT TIFATCAW @ 20 AT (A7 2
777 Br 783 @ 51 w004 19 7 Sae
AL e TEIN UEAd §1 2
AT THFT GET & A 29 |
THE DEPUTY CHAIRMAN : Mr.

Dass, you can take 5 minutes more and

no more because there are many others
on the Congress list.

oY WEEIK TH 9FRYT, ANET
ITEE UFL JGE ATAT @9 fFoaq
1960-01 ¥ 134 5 fafags @1 a2
19ne-07 T 241 fafaas s 27wy
¥ WE O Ff9er TEEw vz osoo
ATAT 1960-61 H 310 0 597 uj
g TAT 196667 T 481 5 Fo 7V
AT | AL FEE AT AT 92 2 fF Ew
T ARG AT ATE |

7w afd 1961 ¥ wwGEdT F
FFT F1 A AT 9% T9F Far g b
1000 9897 & AqE & Hfgavst
qegr A, IO AT F 1071,
I H 1022, AT 7 1015, q1fe-
I A 1013 9 ITET A 1001917
o # S wigEmd # 5o 4 qfg
gamar & 9%, fEwft 7 ¥4 785 €Y
Atz qFal F sgATAa 7 mi A F )
77 wAmEta 9 7 BT e
T RVAT 7 AATIEATAT A - e
F a1 uF o qfgar #1 A20 F47 1 39
&7 gAY ST FAfAd WA €I
f w7 AfgTe A1 agE AW
Hear & 3T IAT 7 AT TAE FT
F1 zg= A1 wfore adft TefRE aw
F1 FAT A0 | TG FOF F T
gferat w1 ¥ afuF W A"y

CEAE
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[ wgrafiT zm)
72 q@T 47 TIAANAF 7] T AZAE A
qfzamEt 1 A 9z i nF
AT wAzwEn A1 AfgAen 7 fama
ARG E (A E FH AT AA AT
T AT AV A1FAA g0 76 1 AfaE-
ArE gt AT-HAAT AT 2 AR 42
zfeset #1 w1 faa v, spafa 2wt
A1 AAT A AZA 2T 2

ZHTT EAW 34 31 T A AT AT
TAT 2 AZT A AGAT TTFA AT 7
HIET FI A ET H AFL QAE
TAT T A A1 FATIE E | & &
ATHETC FT 196869 T 9% 734 7
aEw TEAr g R YA H OWEr 1280
fafearge =9a fzam a0 2 42 @5 |
1417 fafeas w07 fzam a9 3ez
T § T F7 A 2092 wiEa
s fzaT o azi @€ 2104 wiFE
BT ZI AT 2 | AT FFA G FAT A2
FHAL 2 IAFT OF FHAT ATTE ATHA
EA|

foreqr @ aafa #1 w1 & 7y fofas
sqfFat &7 AFT A AT 29 F AT
oy fawz awear s T s 2 fafas
FwET 7 gleow dte sfzafaar &1
FEAT FIEN AT 7 | I ATl AL
FAGM & (78 § §G A AT AFATE
fi gfeam e afenfaen @ S &
FH UHo Vo AF+e FAW ZI, TrAlTaa
Zh, gAET a9 T g1 e faAr fEE
Zaz yqqr Teaea & w21 e
are dafgaes fagfea gET =ifE
Al AR ST T FAH THo Mo F
TeAlfa7 2, TdeT Z A Afaee
Amwar faadt =itz @ we freamr
1T ¥1 Frdifzfezz wfaaoa 9 ofl-
F7 FYAT AMEA | ATEe To Mo H7
Ao Gro Ao ¥ fHFAT F1 AT
qF FTE 2 a9 A 4 @ aa
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Z 1 afy =@ AT ¥ FHE T e
Uo ATAT F1, THAMAGT &1, TAZT &1
AT AT 1 F7 974 4 99 A0 AT
HwST ARAAT GTA FIH fAwea | ar
77 zo e | faofer & 7 v fegean
At 7 37 7% AF wgaa A aAfad
AT AL F 2FEATT F1 A famw
feenfaat & azd faad 4@ 9o
TRTAT AT F99 %1 477 of 73907 &7
T fqam e S oaa wwm 1 a3a
7 3N 4ET FHI Z1 AANT | AU OUE
A7 qu@E gfemr F owaa 7 g @
Tz ferEaeT 7 731 Fwr 719 faar
2 & zfowmi & wrer 4, fams zfem
FREAIT 29 £, 3a9 W1 @fa¥ Ay
T Aq & 341 F Aarfaw feifas 2 o
2 | 7z fagwa 17 3z afeardt 27 faam
# wvArT A1 AT Wifzd aifs zfem
H ATAFET 7 TEF, AW w7 9 fam
zfvaat 7, a7 %00 Am 71 89
ZH AT A1 F W 759 &1 41T F4A
1 guw zan g fa T ana ader
F1 39 A Ag gy wqar & fv oI oA
T A@E 1 34.6 9fAmA qfy @S
®o 7 24 Fo FT ATAZAT 97 fAFT FLar
21 W v F AT A AT gw
T @y T fmr ar a7 oFal
SR ) O A e
ar AfF g T fawa g 2 &
ATTHT AITH Z 1919 7 FGA 7 oea-
M WM " e qfed wrlmT g
T FF A T AT e Ay v @,
gt 97T AAfF mAa Fnn, Wz faar
T & T, faas #1 a90a7 a5
ST, wEt gfarara sfFar @7 @
q zZ0, Wzt qEwl faoew foar sra
ZRiT, w7 Al A s s
Af9F1 1 9127 EW A1 T qeEr
AL Fat, st adwm @ 7T sfcar
GATE FT 3 B AT gEE
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ar AT 79 TE9 ARg Z, THY gAAar
AT A1 AT @At 17 g gare
az &= ER1 faaE gueE &1 a9z
(0Tt T 73T FIF g0 2 a A A |
THET AT FAM | T AT urfer &
faw w@s @ 3t s w0
AMrEAT 97 &7 A J4r 9 &1
qifFeAT #1 AErd, vrafas et
F1 2945, 29 ¥ A437 @RI AT AT
AT F7A Tl 213, T Fa7 qrfq #7 afq
H aaa 937 F7 fgmr & | g 9o
TAFTATT TZ® HT g7 ATG AR
a9 2 A4T o ATAARGZE AIEAT
WA T WgE aw e o
qAAT AT 2 faad gw afaw & wfaw
FEUEA FTHE AT 157 S0 T0H 494
W 1 AT F AT A T LA AT |
AT gwa A fRar adt 2w s S
q AFT 21 9% 2 ) 2% T AN E
AT & AT @y 7 oAz g 5 &
zear orfz ¥ & AT AT 9l
v Gmr @ fAawd fama #Rer
TAART A K7 A AT TIAG
#1947 far A1 sl anfar s
foredt & fodr o ot &1 g7 99
F 7w T2 T E ‘

i uw faaz o 497 qg Fg I
T g & 2 a1 At e aE
77 % fort =edt AT £ F ST wE
aeere # & T s a1 5w o
AT AT T I AR MAFA A
zart fagan 2 faadr g 7ar & amr
q7wa oz wAr & s A g
T ®fFg go AW A 7 Tafag wo
faaas 2 v #1f zordh o) Fermre
wfga wife Fmam 2w 2 &8 97
foeft 772 7 20 T wEvr A A7 Aw

T = F Arg | neEafy i ¥ afy
gaw Afaam ¥ 25 7=3ar 9vo+
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FEANE A7 99AN7 F 719 9509 FU
AHGT FIATE |

S THATOAN ¢ HIAAAr, H HTA
fradi A ST 1T am ©
fau s&z gavFaE 7w 5 s
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7 IAAT AGAT T WA A T qEFA
97 F7F AT AT FATL A% FT GEET
ZIAT | % IAFT TH AT T TEA IAT
% & AEATE AfF W AT I oA A
WF | FegW wIT A § zfem ©
FNT AAETL FT 9] A1 AU F
IR @74 F Mq geAr Em g frogfe
ST F F77 HET W7 AT g
AAMT F A7 5 9ET T AT AT
oA frar 7 gae wzw 7 A1 9%
FTE ZAT 4T TA% A1 H A B A=4T
777 A "N § Tl 97 0% zfeem A
# 377 A% 94 307 I F awmE
T AT A AT & A= ot
T avar 7318 | w7 faeft 3 ay ot
# TAAT SRAT qFT ET {7 T A 0
S A7 IH A 71 g 79
TH SEGIAIT & #a49 ¥ o7 fao fea
W AT AT TEARAT W AT ATIAT
HICTA 4 | TH qEA 41 AFRIAT g
St AT et T999w 1@/ o
TgH1 AT A T T AT F fawg
FrATT FIE AT | Wi A fqui oo w
AR @ oW W gzar zE oAt faam
HHMT & AT7 AT T 7T 1ET F oAy
feT T w7 AEHT F2T T A A
7 oo fafras w7 w0 2 f e zfammn
# 397 fqar sww F 2w s
ATHZ T7 TZ g I A 0 T+
28 AT FRT F zfTEa aw f
ZFT & w77 A9 ATE T A4 A
TZE | 9 a8 9T gA £ fAare A
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[sht tmw]
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g 77 famr fr oy 37 9w B
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F 7 T ATW[ T WA Z
FaTE a6 AT Al @ wga A
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Are
the

SHRI AKBAR ALI KHAN :
we commenting on the Address of
President or are we commenting on the

Address of Mr. Rajnarain ? We are
commenting on the Address of the
President.
(Interruptions)
THE DEPUTY CHAIRMAN :
Please sit down.
st wiewr awn (fazre) @ @9

Treqta 21 o T a7F T AEh |

=y it Hgen (T 3% FwAiT) ¢
FAT FATAT ALHIT | FHT T8 T7 90907
] ?

st TEATE e i
St ST W W T Y A FEy A
W T % Y TFAT | ST AT 3
F AT T ATHO | ATAT ATV FITH
AT & TRA &1 a4 & AU 7 @7-
TET AR AT @Y § I wEaa W
1 e | wegafa ot #EE F o9 &
o9t #1 & ¥ fon fre ave & wege
7T T A o F a9 e & 9w T
AT g

a7 FATLH 7 WFC 42 H A
qemifas Teeqt & aww fdae
FT M OA@AT F | WA IR
WA W7 qET A gRT g ar
TERI 4§ ACRT geaaq A7 fBwrr
¥ T AV T T T AT g1
T § | a7 A oA g g R
o i fora ofl 79 99T 359 8, wrAAT
%y w5 €, 30 Y A ¥ wA T
g T Haw ¥ fra v & AEt 97 g
7 w5 & Arg q= AT & T AT
¥ AR A YET 0 q qH AEa
g fr anfas oegafa st & awtaw &
A FATEN & A7 Treaf o e
T T § | AT ATIC T AT F F7y
o & fo 47 &4 T FAT W
w1 g | afww Tvwre 7 rgafa 1 a7
LSRS(P)/69 5
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ga 771 fear fs 2z swar wmw
WL S OF WE FE AT WAy
a7 FiE A7 7Er & IT ANy et
ANEY ZY, TAG TN FT I T fa@0
g1, 3 AT IS KT FoqAT &I, AlFA
TEPH WU FT F@T AA FAH IA FT
AT, I FT IS AT AR F F747
ST AT AT F TA N R G
FrE =t ol 8

s g% fadaw g @ &, W
BT fagas AT ATHIT AT | IA
fadasi &1 3% 0% § Jar T |
FAT 3 AAGA T qFT4T 40T, FAT A fa9aT
THITATT F1 Fg0a71 30 7 gl 7@1 |
o fadaw o @i¥ & I« amw fag-
TH & I JTAT A AT A4
gra F FF N TEr E, WY IATAAT WV
MY | TATRAT FT 99 glar &1
“decentralisation of political and econo-
mic power” T/FAI{5F AT wnfaw v
1 faidTe o | a8 Tada & s
o fqrda a1 awr 740, #, aw
T, avmfad gl § AR AR,
6% § Faad F1 ST F1E =2 A5
%, Afgaas MY, AT, R
FTE |

AT AT g T G {2  aga
#1 Aram w7 f7ar & | o0 guiE Am
¥ AWda q@ TET & Taaa 9% fa-
A7 AT ga-37 gAT A0 Er &, e
YT ga-AF TF T9 T Ted1 AL T3 TAY
& 1 St S[AYA g & AT A A Y wei
wraET & serw g ¢ i adi
gy, § 8 fratas a1 ®1 s
Z wgr 9% oF wifT @ gae afa F
AW & fore 37 7 A 4 q3 W0
Y wga o 7 g@ WTmr TmAH
FYZ A A3T WA AT

ot WewT oye ;3T 9EW 4 7@
E4T |
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St e - fEETT 6, IR 9E
§amrgar & fagw & mgt A% w0
qEee & frArETam § afET 3aw
AT T TEA £T AR ATZ 7T AF E A1
FFEl A F7 ATTH HEZAT TV E |
Tregafr FEET T ATH AT F OHT
Fo w4i #1 &1 g7 weE F far
gfafafs & & ag gom T@w F, 4
grere av wlafafy sodfr o o7 79
@ W A {5 A Fge fosees
o7z § o7 gaw wafaw feafea Far
¥ qar @9 FEAS A g & IAF A
Fraaigar & 7 39 A F 417 &A1
qEN gAT & | AT TN FHA AT A0
2 ITR AACH T AT T G E | AR A
&, Alew qATAT § AT W AT TEAN
H A AR FOAW E | AEAAT, AT T
favargu f#31 & 1937, 1946, 1952,
1957, 1962, 1967 &7 Feumafa
AT T} 1937 T AT FA7F 471, 4T
ag  «fas gafawe ar qr, (%7 40
AE AFAT W Z9FT TT FAIF 4T, 1946
FFATA A AFGAT W TIDT AT ART
a1 FfFT 1052 ¥ gafy T 7 smar
e famma o | S F g T
T | ATT TF TaA FT F1E F9T Al
sara % fra qve & wEdE g €
1952 % AT & AR 9FHAT T FE0
3FTIT BT F] 7T AT AT7 IT F700
1952 § gapmfaat & ag7 # Ao
frami & A &7 AT 3T T
FY TG TF FG AT AW A TE {1
AT 7 T Z2T | AT 47T AT
2 % 1952 7 %7 1958 7% T~
qfeqt & wraEl #1 SH 97 wE
o 7@l a1 | feed fga w7
fram® fead ? zodwy Ffea 5 7
AT FHATH & FATE FTIA 1 TH AT &1
ar ST AW FOT WIC AT FE A&

[RAJYA SABHA]
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# fAo AWT & savefagi &1 ger
ady g e 4y 3% fom = ¥ &)
(Interruptions)

# g qAver g o afas gar S
95 %, TSAAT ¥ ATAE, 1958
T | el F, T AEAa & AT g
FHTHTME 367570 A7 F 1297w
T | 1967 FT 979 14T | 1967 F
qar # 0% T AT T Jf
Aqq qmm F e aaEn F we
TrRIT AT TATIAAT T wwEar w@
way & fr afz fodt F w7 e
AT AT T FAC KT T T 7290
T o1 7@ fF g0 FrEEr A AT H
TR 22 T AT 60 B 9T 7
TAT | #ZA F D THAT ACATE AT
fo wirge anvfear & 77 W14 0 Wiy HET
ferg g8 a7 60 TEET 97 R
2, a1 arg s S gfe odAr
FHT fawar @ 2, 1 21 o faer F
AFT ME AT w0 {71 56, T8 a9
wqu oAl ma a4 et § |yAr
wqa gAET &, AT AT 10 BT A= FT
fevg@ gum a7 frars for & g 7
#a7 a4 IyaEa wrfza gt v g 7
T TAH ATE AITHIET A7 9% G 2,
AT AR WATEEET 951 98 T4 8
farAErdr @ e o el T oaee
za 97 fqarT 4 41 % 99 s

fmama s fame s g ?

WE A% AW F A% 9% TNEEr
& wreEHErd § o fam ouwy ¥ )
UFTOF ST 18 WY KT Faeadr fawdr
4T I A 23 W0 BT I T
FT faar 1 AT s 1w IR &
AT F q TTAC & =AW F 9% U,
a7 375 @d A faarn, ww faw
& A FT 50 FoT S fear |
JAT-AAY IAH ¥ A Gw feAv
5 BT AT 777 &Y, FET AW AQT
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A& A T g a & 7 S
T AT T 7 Al AT a4
43 w7 qg FEl g1 @1 E | IR
FT AT FIET AT 77T E AT @A F
fere, =(7ma 7 g A9em 7% 8§ ol
¥ AN X w0 zAw AT W A
E1T, 0 FTAAET ? O OF T AE
IAE R AFaT E | gl F wg-ang
#ritz T T@r S

A% et law fge a9
wifest & st w1 19 AT TerEer
¥ e 7 £, 15 For om®r oo
¥ ferdrfm i Tz aa aweagias
T, FATH =T 7 farrd e F, o
g0 ¥o, fefizae are st wfafaua
A FWT TN ATZ0 o AR T,
o gfeer o, =l o w1 S
arar T #71 Ifew vefafrgn gom
AT A T A g § A gar 1
ag A9aF ¢ ¢ At il @y 7 avEr
A 15 FAF B AT 07 T Y a8 T
qraFE &1 T & A A, mEwaigT
q 4% F a1 aqaa ¢ faed e
et FTAT T F AT gAT A AT
AT wv gAY T Ay fifmi & anl-
R AT @A TR G g1 7 TR AE
# gAga T ¢ AT 9% g1 7 T
derfr v armtaam WE |
(Interruption) ZuT% arey =Y Fo Fo WE
F1 g Tl vy oo a7 forar §—

Office of the Ministry of Information
and Broadeasting. #1T IHE 77 g—
Tour Programme of Shri K. K. Shah,
Minister of Information and Broadcast-

ing, New Dethi. TT%T[{‘{TE':‘I’W?W
AT &, AT TAqIe &7 T Fo Fo
TE F UEF AT E, ITHT G TR
F FITG T2, THTAL AT LA 7, THHZ
Fr A T dAT T T a7
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SAdE A AT AT qEF g1 S
BT 2, 999 § g7 a7 9 ow
FE( !merrupn’an) qiuT AT OF
TCHFTT AT NET 47 oF 2o 1 vz 210
AT TUF S & S BT g
ST IRETE | OF AT AT TAT 4 20
ST & T SRS Fear T a7
2, 9 W AT AT W Fo Fo
AT | T A 7 et fafavedd @
WA HE TN H qEa & awnf
Freal & quAr wrgar g fr v ame 3
FAT A | AT TWAT ZEIL AR
TATE | F v T T S A
HATAAE FAT A | F nferany
ATAT T AACFATZ AT F AT T
# T T A F | & g Ay
wregafa wEtes e arfeena & S EsT
yuTET & 90w faeg waedT gywaa &
faw st arfeer &1 9T 93 A9 2
TEE AL H A4 AT F O T, AfwT
ST Y e | A e A gAe 3
# dfmwz mer T g wEm
qifiren § 4T AET RN FHEEY
7F £, 9T agF AW AT AA4TY,
IaET wera, Swar Ifow wEr @ oaE
2, ara sraen, Faandft, seee, s,
aewy g7 feer s &, @ Pearfer g =t
awit sz arelt srafs qres &1 see
T TBF AT T WZ AL R EEE &
forw =t wit @1 AR w0 T
ﬁq@ﬁm&aﬁfqﬂﬁlﬁamgl
A, | JE = B wreeen
F7 Sar TEET & TR 9T e, F
Y e | T T AT T e
Tt % Sgrw vy, 7 fard,
THE serE, 9Bt ¥ Zvewm dar v
qvsr WgawEw i fog uw A
% & f zwi? 3w & o7 &t 9 AT
#, s s fawdt Ao €, foe
Ao &Y St & WA O AT %
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[T TR |
oY fr g e & Saa oot 1 OF
gAg srEn ¥ ol wmani @ s=e-
AT FT, AW A2 | OaT AW A7 | AT
i g = immw
wefra & wgm fr o Qai Y gvw
FT A FY ZT FT, FAT TEOT KT W

¢ Faeamd @i |

qen, Wy 3w A 97 few
g sz g fr wedfy w@ew W
aga &Y T & A FAT ATHT A
Fga =1fed a1 5 o9 g fam o w
wq fF g wrew AT ofiem AW
FY s wY wg 05 9= g few o
7 & fr aw fpz s § 0% €1 1 4R
OATETO T ATCW &Y, 9E &Y, FHEmA
A, WEE-IE WEEY & | WTIE-ATE
e e fyawr snaves A g=
2T @ @ gEr yEw #r R
AT & FIT AT WGHT FL G
T Te WAR A T, FWiE A
o @ & & uw qEemT T T W
TR, OF qEeA dfade gEt W
st fr guwr WY @ qw ¥ SO
FT § Z7 FT & a7 TLAT | T ATH
AN afm A N g
qEwAty AWt & faAm &y awwEr
anfed 1 7EY s 1 w2eE f2 amre
LW T I FNE, U9 AT W 3 AW
TR AT 437 | T Aw I fram
# w9 oo &7 fraray fr st 15 o
1947 o Y UF WATL YF F1 & 1
TEATT F & IAT WYE qWET T
Trar AE &Y &, A Ay -
A WHEGT FT TATALT Z1 97 7 JA9)
e F S 7t afew oF qew
WA qEF AT qEE AT AT T, @t
swde & fod faeemy A amef 9
WO R, I dq §F AW
T T & A Ty miferdt st st
i AT ArfEEl M AT R )

[RAJYA SABHA]
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T AT FT HE FEA BT AT 200
Taferd § =rgar g, WA o T
AT & qEEEA 9C O T v
SEITT ATAT $ IR qO4 HIEAT &Y
A FT gA R AT FI AFHT FL AW
ars wgfew 43 9w 9 fAFe S
fez-—wmanmAr & 9w A5, feg-
HHAAN F qTEATT G237 T 1, I
A=W AEATAT #1 5 ozw AET
TF §, UF F AT OF F | 790 48 ¥
U AT A AT ITH OAE )
gYFT @ WY, Wa F AT A4y
AT AU AT FEd § @1 R0 Al
THET THAET TE AT | AT AgE
A ggAmEl A A0 @ 3%, 3
faa awi & 47 a@ &, 97 7= o1
a1 feg ofae &8 ¢ 398 3|
7 AR IR w7 fr aga 9w wEa
2L ¥ a5 g g oemew
Artzan 9 @zr 41 fF F9ewma 949, gE
TAET T AATATA &, WIOHTC FTAET F7
FUIT E, qET TEfAET ST S
2, 7 faeifaeam o a8, o
qdf &t afswft mifeam ¥ famea
g fova &1 awmam #, 399 @0 9k
T AWEE TE ET TRATE | IW-
faw wa W\% a7 Wt @R TEE
ot aar 2 g4 & <gar A7 R 310
qfF< g i Frgd A9 Tegfa-—avagT
#, AT K, TAHT FB TAT AT TG 0

"y, g8 T wafeE w1 ana
rezafa wgtaa & swe s F arfady
qQEIA TR, @A ¥ TRy weAw aEr
FT 1 TqH 4% T ATTHT Fa1S | qGT 9T
Atz waT T A gt wreer G
gré 1, TAE TSR ATUA T@T @,
Tz wy A fa iy o w7 any fen
WrET # e et oft &Y WAl #
I 47 S A w2 19 arfe
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[t TraaTTR)
FasT o ardrm ag o 11 fgq £ 397
1 AT, fafaaT 41 o 1
N&Wq gar g famt § oty warfer &
AW 97, #GIE 20 ar@ &1 TEaAr
¥ W7 97 AT AT F FqT AT 30
FaE o1 iy ot A gar g 41, @
20 /@ ¥ Tw a7 fomfas
2 ¥1 afeawa e s faar @i 30
ardre aF THRTF TS | AR AATE | A7
frg e st a7 A g R
M2 foer welt o gE fAoewE &,
qg AT T UF Iifaw F €9 H A
T §, 78 f WA i oo oo,
I T 7 G4 (& andr @afer ¥
A A FT 20 ATI@ T HHT 30 THI
a¥, 11 fea aF sw@r mA-alsd
AT eitgwrea faedt &7 qwwy w20
9T GAT A AT ZT A GAT | Wi ¢
FACT F4T 7 T AT AT ALY AR
q 7

HEAIAT AT 59 a1F 71 3@ Z 00, g0
q TH 7T T 2|, FWHTIGAT A ST
qgr &1, W fgzaT #1939 gar wHar
# dt v e A faaret o7 uw A fag
faar g1 | 3ue fomn 41 7 &Y 7 w4,
7 sy Afaw wieae & fod af w37 |
Tt warfsr aHIE T HAET T W
srAaT & fag 7 wet, 7 O, g gl
& fadr wf 76T

«ft witer Wz Qe s e T Ay
qEE N

st TromToaw ¢ cf|a F fag A%
FET AT FEN T 40 AFT w9H & &F
QT | AZ FTE 7 947 2T Q070 F 7
9% T Ted IAH (AT AF BT ATAT54
TRE 7 97 9E WHTIARET 2 ¢ Aar 9
T ST & AT A gren F fan atee
qrAT ZAT 8 T wAifer @ A
== ¢ (& i o &1 7 99E 1™
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AR T &1 Ay w1 Wi famn w7
AR AT E, 1946 To F “q 77 e
T W O da ard fr 7 femr g
& a1<a % TaTE | ®1 49 @AT Afgu
W Fgr & W@ & aeamei &1
ANE ifgd weE F WS F A9
W H1T FHeg A s A fag
w1 fed & g9 a1 €1 9dia Fwar
& e g, gH ey safor & asa-
9 qE F | W e g fF ag am e
@rE A agn, e wd wd e
ATAT §, 79 w1 ) woan wifza, dfea
Ag W TgE e & = a9y 9
A AT WEE AT AT AT AT
T FI9 WP @ § 94 W) 29T 99 )

st wogfe : (@e wiw)
TEHAT T, |

St HATCAW @ GEASAT AFE EA
g owai ? &9 ? g ag il ) arlr
AT BRI AT 2 | &9 FI91 F Heqa<
W AW ST SAEd &1 a1 o |

AEdEar # agd wi@ & oAy
Fgar wgar g 9@ ¥ we oA
AE AT S F g9 A1 AW gHIC
19 9 IR A(FAT F FAA@ 70 A1GHT
4, uF fa gwa afear & @0 1 domn
1T g9 399 Fal fF AT agdl G-
Tl @t &1, a1 va af@re o 10
AEHT WA ATE 4 TEAT qfewa 7
fem wv & @ g8 AT 20
a9 g A ux ofwme faaw am
HTEHT &1 q1e F I (@ w7 g
1 o8 AEAl 24 HEE | HF §9
aarar wa f& fas afvEre €1 9 aeHt
AT ATHGAT &1 oA, d1 A1 a1 91w
s § g war @@An W fame
A9 AT w1 g & EE A e
g aamr oy foma feagfet oot
Ty 21 Pt o e &) W | e
anfaw fagmar sl ox =@ T T
& 1 ¥ agi oz 1 g€, faga af i &
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(=fr wrererTOTar)
771 g%, zrer afe@ & =591 g4, |1g
afrare AT a9 7L, 508 7% 1967 Zo
a% frzem afear o 555 59 1967
% vy af7ArT; a7 T AT Y | TEr
T HEF § Azt uE af@n &7 ow-rE
ATTHT T qTA-A7 AT TT-25 17 AT
T amaEAT 9% W @ md
T 47 2 ATy A T &1 9,
AT AT AT AT AAT O EIE )T
ORI T TR & 73 "o w1 fwe
Y ZATY ATE HETH TR 57 THEAT 71
TEAE, A TS (% 77 e gl W
T AR 7% TE, TA T2 9T T qRET
AT, AZETTAT VT, I O EH AZ] AT
#, 79 ST & A T8 97 | A qe A7
FAT T |

Iaaarata A smar ga A faan
&, w7 10 famz 209 21 srAT AT
T a0 faaz 20

oft wiiers ATl SAFT AT AT § |
TRl gEEET i, 7z dmlaEes
T

ot TARER 2 AT, B 2
H A1 FT 39 §aA F Teiiea gaeai
AT farawa v St s 2o 7 vw wrafas
faogwar &, ot Owaw femifet g,
TAET 4TI AT HEATET AT AGAT |
7AT. fam 7 oF giFEr qw | oz|e
T AT AT T qET BT AGAA | AT
I A PR G I E A (R EE T
71 famer &1 3wt sadt & wgaar wiv
SETT N F o AT AT AW W0
faaarEt e & saa) g+t 1 aermat
AT AIZ IFT ATT AFAT | ATZA T
Y, Aadeg 7 o ag) fagta =y w301
st A foraen fawgr & g Far 4w

IART IAATET SUTAT WAR X, 9 UK e
e s s g =ifem | 7 Far

arar Tifax zaa (e & qiws ama)

[RAJYA SABHA]
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FALHIWH 1000 TS 0% F90Z 51
AT =41 @1 &, a9, FAFA1,
7 A 1% o8 497 9T W1 @i |
AT =7 A7 = fgme | e
AT g7 o AY ArwEAr w1 e g
SFTE A HGIT AT FATAT, FATC T
ST ST AiFE AT E gH 195051
AT 1964-65 7 AT & A7FE A41 (HeT
U E AT AT FE T EW 1964-65
FIAAAZ, TorF 7 afy sl sovey
T TFT qF, ATHT 1964-65 ¥, 619
w9 ¥, ST AR 7 374, fAEw {212
UL A3W K1 A fEg &7 swedAm
faar #3 @i & a87 sy =
6 FIT & F40q sNATEr T2, 15 F03
#r g, 9z faws go wsw g, Al
gt & fgmma & o 195051 7
ot Hoar 7T & 1 FAM GE H 404
g gft =faw smar & wmae,
q 273, T5ma d 381, Tflt g T
471 IFETH 259 417 fag & 181,
TATLMEAN T 271 | 9z feafa g, faoma
FTHaq 2 | ga foosa ¥ gz feafs
2 T fuesm F 73 1 91 g
AT AT A FEAT £ IT  HHC F
wee A1 3T £ 1 T a7 e
amE A3 EIE 192 g fFsae
Hfqzy v sEEw & A1 Faw wle
@, g, 7% 7T 09 A 5 s A
faan & swdt @1 s gE@ITw FAr
Fifed | WA, SHT O93W A1 97
Ffoar sfmea fasdt 2 o 17 o &
TH 102 &899 &, {7217 %7 99 =wr
7g AT sfed= 0 s fae
fer &, areergAor Ay, 138 AmW AT 182
THOT FT 120, A ST FI9HIT
T 361, FTAHI 146, AT TIW Fr
153, WETH ®1 119, HHC &I 149,
IEET AT 201, qwTF B 131, TAS-

A I 185, AFMHAE &1 570, | FPII-
qAUT Ft 573 THT F 6T ITHT 92 AT



631 Motion of Thanks

102 1T fagre %1 991 T & F=w |

sfa@=s #r ofmy 97 #fer d=2e
stz wag @7 § | 79 0 fan
ariy @Y, A FAT Fewe A a0
@ A e § e arfan &,
# aga O § oI An a6 yiee
TE § 9F g€ vy w1 Safeq W
& WY e § AN & W owa E
AT (AR gHIT A FIAT B 2 |
F QAT TEATE F9 7 T FT AT
arft gftz aw 2 f7 51 @@ T
e W fse gv o g osEw T
fooy STy | ST ST Fw A T g
9T FY, ST WEAW HIT fagw A
¥ W 9T &1 AvEC Gl w1 9
FAT & AT Gform I 32 & Faredr g€
# JUAT FHAT AEATE | FAT qaA A
1% 3¥Ewa Ffmome 1 T are g
fai, <% o sfawae & 25
¥ At gua 3w fwar v 9o swamfy
faamér &% oft g 79 F Fratee
St #Y fawie =7 7 = g ) A1 ve
Foamafy et 1 e gza: oA
oxe 47 &Y =Y, TR T THe UHo o
AT AN F FAAT & FH TEAGNE &
o= € 1 U 27 & awm gfem 2ra-
rEt w B faa, wemaTe uw wEe A
78 dEfar gf wT aww v gfew &
#7 GTEY AT W AT FT wAA F 4R
#t e |/, s S 3 9, T A
AT I F F WL FOAH ZTE | qH
FEAE b AT FEAT oFAr 8 e
e G F ariin #1, S S FeE
71 frezT gont drowoFto & = H A,
TR W FB e AR AT aeT,
i gaT I 3w AT A1 5O faz E,
formy g ¥t =%9 wrewia w@e, for
M OFT IAT T AT FT X AW

[ RAJYA SABHA ]

|
|
l
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faar Age & awa, w9 § w0 fag,
ST frg T g weEg w § AR
droFodto #1 A A" | I T
ATH TET | gAY OF ATRF A FET 0w
I g W wwar A A & ? Avo¥o
o w1 IWIEATT Fia wrEm 47 ;A
FIAT | FET FTARA F1 97 42, T FA
wrFN Ay v 7 e = ar
FUT F Ay Fr difzr @ o4,
FAE AT FAET GO A o A
A #y ey a1 e g,
T F1E 71 g ? e ow AT W
BY, TTE ANTOT 20 | UF AT g e
e ot w1, oF W gET o sEw
faer<r arET JmE W S 0w s
ATy ey At e fag A g SfRwr A E
qO K 5 A7 YW ¥ 10 A
wq g7 Afifzw K @Al Ear 4
A FET FOAE A0 1T T IO,
s fagie, @ wr§ W=t ) A oarg
A T 7L ) wEw faErd At w1
WY g < gETr wrer aeg wef fafi-
TR w2, fearemf w8,
qHT 9 SAN Far g, T
wwEE wEAT 7, Wwr o sfawr A,
wge wfesra 7Y, omf wifes 31 st
&1, WET TG FAH BN, g i
qEE AT El, A W W
wz § @z fagrdy | 9w 2w faw 12
AT FT SO AT A AT, WA
ot i cEuitat et sl
(Intervuptions.) #4% w7, id 4z
T | IO 9TE T wEq S6E £ |

| R FAW FEAT AT F ¢ g I

TOAT wT E 9T W Ayl e 2,
ZAT AANTT Feeq ¥ g, wiger w
weaT w2, o 2 % i § ww
FY FTAT AT 21 7 qeye, fenvaAr
=t fgaraeft 7 =7 7 Ry & gwew
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[ =t TrrATTT |

] wHag ¥ 459 & | wwemn, faw
wdtaran g, o 49 awg afen )

# faer welt & qgT 9=q & 919 AT §
T § |4, Ol | g9 9% FT, W
T %W § 91 4% 72 gqqfq g% 914,

at faedt @1 Wt g awa € ) 3=, g AL,
FeT g 2 | ZHI AT 9 4 fF 500
H1E gATdl €, TUETEH Staa 9, gAafadt
& T far A1 SHET AT ;T g,
f foaw s, faaw 54, o= o &
A fee oy, afd, @i, qfer,
avft 7 #gr fF & 41 ST 9t a@
dte w1 2, wiaw w0 foar & 1 s
FE MoFofo T 20 T F1 a9TAY,
& = = fag & wfaa= & 91 39
FA% T F /07 7@ & wia §, S0
foaar far g s awdr g fam 20 .
A7 AWIATET H1T SAaa 781 § 1 §1%
amAm, faw fog gam @1 @ 4, #n
AT & G| 9/ & ) FE A 10,000,
@l A 5000, #F & 4,000 TE
g e S %7 fawew wie e
g7 gafai & g9 # 297 $7 Swaw gt
o7 @ B, W & 9ede 9¢ gty &5
721 & a1 12 wrow AT fF g e
FITAT &1 ZHTF £ | a1 aaqfa qrai
FAET TTAT AT FeH ATEAT § WO
FTASTE | AT 0TS, rgaew fafaeet
T FE AT, HA ATE For fTgE qraw
fufrezz =i ar av, s %1 41z gom,
& & o & srzdT § wifE 2w F a2
a3 waafaai T wrr A AR faar
FART TEAT FAT AraAr 41 77 5 frwsit
asr wrew fafaeze & g & foa e
ST { IAET qFEAT F1O@r 4T |

3 P.M. SfiF 7zt 92 =t ot wig £,

gafaw w1 49Ta 39 & g4 § wgar

|TEAT & | HIT ATLT FT 0 91T

F feat w1 faegw frelt @@ ot <&@

Z 1 ¥ TEw I Y , wawn o g9t #y
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st =1 | 50 F0E W97 F S91RT U
O W TR &1 S 9 g
W A G FC G ¢ | ggiay
Fag Fgar AgaE M ara & fgai %
HaY § AT & 2 § §ag H 9gd =Y
WA 7 AEE< fFHar ar € uHiEe F6
4t feqwr fag & avee faan e wit
arew fafee & aee fmm 1 s @o
AT g8 #TET g8 T4 4 a1 IgiA
¥z faar a1 f e &1 e 9T
H oAng i & qmr 9rfed | 9o wa
H AU FT AN FTH0 AT A QT
T & | AwAEn, J9 e i
st @Y 2ir ) farreaaT | o &
fr= & fof 1 i w A T § A
FET O FTEN ATAT F AT FT AT A7
w®EI
(Interruptions)

AFAET, 48 Fe wEan § W
g9 gAe Zw 7 e w@we 2
TAAT A% 984 A6l 91 ) #e A8
3 ZZ @ E, IHDT W 7T W § W
THHT ST T B FAT TR &
N 9T T E ) 9E A% oid ®IW
7@ foar ST A9 I a7 9 AGT g0
HE ANGH 39 B A5G HET GAT
ATT 92 31 I T &1 21 9%aT ¢ |
T A9 F ATANT BT ATAAT B G FAT
ZWIT | 3T 2T el 7 faawy sa9r &
ST G & AEAT BT EE 7 )

HEIAT, § #TT% 414 984 & 4
fraew w=ar 5 oeafy ageg @ o
ATAT 24T &, 37 ATHET 7 AT HY &
AR & | TR W@ qg T e g
stfed ar @< faw a@ &1 9w @
w1fgd ar 4z &7 a7+ a9 far @
qUT FEE qaW § ww fagr
& ST AT TEAT &1 e ) et A
et 9@ 71 g 99 7E F AR
A0t w1 T oo

(Interruptions)
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qiewTaT, § {6 o7 st o |
FTET FTE! 21 FH0 & AT 37 T wfa-
HET H AGl A a1 FE AFAE A4S
Z0T | T A A & faw gz s 2
% it & qurd @R guTeA  qE
2t 9, 91t & F@ g1 S aar faora
BIHT W FT G4 | o9 WA | A
AW HAITET AT TFRAAF T A
HTAWEFAT ¢ | STAaH g S Agr grav
qqa® gATU IMAd A@ 49 awar 2 |
e 3w | favy g 4 foren 2y e,
A qaq% W TE A9 qFAT & | HAAAI,
# a9 ¥ UF AT gHAT ATEAT § FWifH
o fagrr 2, amosr s 2 fw s
FHY WelT 19 AgT =g 919 Ay & ar
gty faelt gdy e 9T AT 9T ST
7, &t &ur far v ¥ aaom, 39 H9w § et
=1 g% &1 70 % Y =T A AT 7
Tved g1 | AT W=t gl fF AteA
arfaar, forg aroaw g8 o off 99
9% AETT AT ag #1991 gei fE
s fedt e asmiswam 1
gt T w4 T @ W T a vy # w=’
T RW F 7 g 2 | 3w F S AT
FEY & SEHT TAT qgT G AGT ST
Tafay & sgar StE g ¥ o &m a
a1 qifeena § =9 99 &7 #9494 &l
Gl & TEET 9L AY9 49 |l
Aaare] &7 @1 4T qTEET 7 faw
TG &1 5999 21 ol ¢ 991 722 71 &a-
A AT &1 Aqa] Hl A | 50 aT
Tl AGT AGE T A9 T THE AT |T1ET |

SHRI M. M. DHARIA (Maharash-
tra): Madam Deputy Chairman, while
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1 was listening to the speech of my
friend, Mr. Rajnarain, I felt tbat at least
on this occasion and after the various
incidents in the past, he would try to get
out of the cave of his own party and try to
give free expression. Unfortunately with
all his efforts I could not see that he could
come out of the cave of his own party.

Before I proceed with my speech, 1
would like to make one submission re-
garding the present system of the Presi-
dential Address, which is under article 87
of the Constitution. Unfortunately it so
happens that it is at the beginning of the
Budget Session that the joint session of
both Houses is convened. When the
President's Address is delivered, the
discussion takes place. The moment we
come out of the discussion, the Budget is
presented by the hon. Finance Minister. |
believe that if this Address is given
earlier, say, at the beginning of the month
of January—the article says-at the first
session which begins early ki the year—
then it will be possible for the hon.
Finance Minister to understand the views
and sentiments expressed by both the
Houses and then formulate the Budget.
Unfortunately, both  these  things
synchronise together and it is not possible
for the hon. Finance Minister to take into
consideration the sentiments of both
Houses. The discussion on the President's
Address is nothing but a ritual. May I
request you....

SHRI A. P. CHATTERJEE (West
Bengal): The hand that writes the Budget
is the same hand that writes the
President's Address.

SHRI M. M. DHARIA : I am sorry he
has not realised what I said here. After the
President's Address and after the
deliberations take place here, it will be
possible for the Government to
understand and know the views of both
Houses. Then, it may be possible for the
Government, if it so desires, to include all
those suggestions to the extent possible,
in the Budget itself. From that point of
view we warn to have fruitful
deliberations and I would appeal to the
Government to examine this point.

Now, coming to the President's
Address itself, the President has made a
reference to the situation that exists in
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the country today. The President was kind
enough to mention the new green
revolution in our country and I am also
here to subscribe to the views that are
expressed by our President. I have no
doubt in my mind that this country,
during the past few years, has certainly
given a good lead in agricultural pro-
duction and in years to come this country
will be self-sufficient in agiiculiure.
Whatever good has happened, it should
be welcomed.

Similarly, the President has referred to
the industrial progress and has said that
there arc symptoms of our coming out of
the recession and here also 1 agree with
the hon. President.

Tne President has also announced that
the Government will soon set up an All
India Irrigation Commission. I welcome
this move of the Government through the
President's Address. 1 feel that this was
the need of the country since long and I
have no doubt thai the Commission will
take into consideration the present
imbalanced growth of irrigation in this
country and try to render justice,
particularly to such States where irrigation
is absolutely meagre. I may mention four
States, viz., Mysore, Maha, rashtra,
Gujarat and Madhya Pradesh. While the
national average of irrigated land under
cultivation is to the tune of 24 per cent,
all these four States are not having
irrigation even to the extent of 10 or 11
per cent. There are some States whi;h are
having even less. For instance,
Maharashtra particularly is having only 9
per cent of irrigation. I have no doubt that
the All India Irrigation Commission will
go into this and ;dso look into the pattern
of distribution of schemes.

The President has also made a mention
of the Joint Consultative Machinery and
has expressed the view that compulsory
arbitration is the only way out. I do
concede that compulsory arbitration is
absolutely essential, but may I say,
through you. Madam, to the Government,
that any move on the part of the
Government to ban strikes, without
rendering social justice and that too
speedy justice, will not at all be wel-
comed or appreciated, in this country?
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I shall be one of those who shall oppose
this move on the part of the Government,
if they in any way try to ban strikes
without providing remedies for securing
justice. From that point of view due note
of it should be taken by the Government.

At the same time as was rightiy insisted
and stressed by our Chairman and the
Vice-President of our country, Mr. V. V.
Giri, a veteran labour leader, that there
shall be only one union in one industry, |
fail to understand why the Government
should not come forward and say that
there shall be only one union in one
industry, that political leaders or outsiders
will not be allowed to be office-bearers of
such unions. Such wunions will be
recognised unions and the J.C.M. will be
a powerful body to settle various
grievances at various levels. If there is any
dispute whatsoever and if in the J.C.M.
the dispute is not resolved, then the matter
will automatically go to the arbitrators or
to the tribunal, whatever it is, and the
decision of the tribunal or the arbitrators
will be binding on all including the
Government. It shall be only this
Parliament, it shall be only the State
Legislatures who should have the right io
have any amendments in the decision and
not the Government. If such a decision is
taken by the Government, I have no doubt
that the present wrangling, the present
dissatisfaction that we see today will have
an immediate end and there will be a
cordial atmosphere in this country. Today
I feel that what is needed is the creation of
a new feeling whereby there should not be
either a strike or a lockout for at least
fifteen years. It should not happen only
where there are Government services, but
it should happen both in the public sector
and the private sector. Let us come to an
understanding whereby there should not
be a strike for fifteen years. It is not by
banning the strike that the Government
will be in a position to achieve anything.
It will be by taking into confidence all the
parties concerned. I believe that the
Government will make its approach
accordingly.

Madam, the hon. President has made I
a reference to various things like ship-
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pings, tourism, planning, public sector,
integrated economic development, poli-
tical stability, external policies, defence,
etc., and he has also mentioned various
Bills that are likely to be introduced.
He has also made a mention of some-
thing which is more disturbing to me. It
is the disturbing trends in our national
affairs and also the extremist political
groups. The President has stated in para
2l :

"There is no place in a democratic
society for groups which seek to
change the social and political struc-
ture by armed insurrection."

When this is being stated by the Presi-
dent, I fail to understand why such ex-
tremist political  groups or  extremist
grpups which  may not be necessarily
political parties but whose character is of
that type, why they are not being
banned in this country. If these are ex-
tremist groups who do not believe in
democracy, whether it is the  Marxist
Naxalite party or whether it is  Shiv
Sena or Lakshit Sena of some  other
place, which groups have no place in
democracy, should they not be  imme-
diately banned ? Why does the Gov-
ernment feel shy about it ? I make a
demand today that Shiv Sena—I will
not take the time of the House on that
because we shall be discussing this very
soon; but 1 have no doubt whatsoever
that from the speeches of Mr. Thackeray,
from the behaviour and activities of Shiv
Sena it is clear that it is a fascist
organisation having no faith whatsoever
in democracy, and such sort of groups
should not be allowed to  exist. All
possible strong action should be taken
against such groups. In the city of
Poona when municipal elections  were
held, with all accusations from Mr.
Thackeray, I am one of those persons |
who had shown courage to oppose Shiv

Sena, and that way we organised our
campaign.  That was the first major
defeat in the life of Shiv Sena. Only
one candidate out of several of  their

candidates was elected and that too only
by a marginal vote of 11 defeating the
Congress rival. So they are having only
one corporator in the Poona Municipal
Corporation. So, it should be fought on
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political grounds. At the same time when
the President expresses these views, why
is the Government feeling shy of

i banning such extremist political parties ?
There is no Bill likely to be introduced
because the President's Address is quite
silent about it. It does not mention any-
thing. I have not followed why it is not

I being done.

Coming to the Address itself and
coming to my own comments, I am really
sorry I am constrained to say that this
Address docs not make any mention of
socialism. Here I do not know whether
the Government has drifted from its own
policy. Whereas we have accepted
democratic socialism, why no mention is
made of that in this Address, why no

single word is mentioned about it. Why
?

Coming to some other points, in spite
of the fact tbat during the whole of last
year there were serious atrocities of a
severe nature against our own Harijan
brothers and sisters, there is no mention
about it. Should not there be any mention
about it in the whole Address' In spite of
the fact that there were communal
disturbances in various parts of the
country and our Muslim brothers in some
areas were simply massacred, should it
not be mentioned in the whole President's
Address ? Then what about the youth
unrest ? Today we find that there is
tremendous unemployment in the country.
The minds of the youth ar. shattered.
They feel that there is no bright future for
them whatsoever, and when I go through
the whole Address, but for a minor
reference to unemployment—what is that
reference? It is in para 9 :

"Growth in agriculture and industry
is having a salutary effect on the
unemployment problem in the country.
We have still a long way to go to offset
the effect of the two drought years and
to improve on the position, especially
about unemployment amongst
technologists which is causing serious
concern. A modest start has been made
with the programme for employment of
qualified engineers in a self-
employment programme."
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Where is that programme? How long are
the suffering engineers to loiter in the
streets ? | have made it clear on several
occasions that last year 20 lakhs students
appeared for matriculation or higher
secondary examination, and only 280,000
could be accommodated or allowed to be
admitted in colleges and universities.
Other students, who are nearly 17 lakhs,
are just loitering in the streets in a
frustrated atmosphere. During the next
five years, 1 crore of students between the
age-limit of 15 or 22 will be roaming
about here and there for employment, and
if nothing is provided to these youngsters,
should we take it 'for granted that this
democratic set-up, these democratic
institutions will continue in this country ?
The greatest danger to our democracy is
unemployment. Tlie greatest danger to
our democracy is not taking into
consideration the agitated feelings of the
youth, and unfortunately there is no
mention of it in the whole of the
President's Address? What is this
democracy for ? What is this freedom for
? We shall have to think about it very
seriously.

There is no mention regarding the
growing monopolies. My friend, Mr.
Rajnarain, rightly pointed out that the
elections have become a very difficult
matter for the common man. It is not
possible for any common man to figbt an
election without the help of monopolists
or their money. Their encouragement at
the political level is also a menace to our
democracy, danger to our democracy, but
there is no mention about it in the whole
of the President's Address. Madam, I feel
that in this country today all parties
should come together, should sit together
and should think about the happenings in
the country, what is the present political
set-up, how the political parties have been
behaving. There are the opposition
leaders who say that the Congress has
failed, but have they not sufficiently
realised that if Congress has failed, they
have failed and failed miserably ? Should
they not realise that also ? I do not want
to blame this party or tbat party, but.
Madam, I do feel let us take into
consideration all these wvarious

[RAJTYA SABHA]
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dangers that exist in the country today,
but unfortunately no cognisance is taken
of it by the hon. President's Address. We
won our independence. What are the
basic tenets of our independence ? I feel
that  unity, integrity, = democracy,
secularism and socialism are the basic
tenets of our freedom.

But if we cannot give a fruitful mean-
ing to these five basic tenets, this inde-
pendence has no meaning whatsoever.
We may be politically free. But what
about the social and economic freedom?
What do we see today even after 21 years
of independence ? When I go to several
villages and I see those two localities, one
the maharwada and the other the
chamarwada on one side and the locality
of the Hindus on the other side, my head
bows in shame. After 21 years of
independence, how can we allow this sort
of dual citizenship to continue ? Why
should this subordinate citizenship be
allowed to be continued ? Have we
thought about it ? How are we going to

have a  breakthrough from this
atmosphere, from these social disparities
and inequalities? If we take into

consideration the various castes and sub-
castes and the various religions, where
are the feelings of harmony today ?
Democracy has its own evils, it has got its
own good things too. But there is nothing,
under the name of democracy.

THE DEPUTY CHAIRMAN:
Kindly wind up.

SHRI M. M. DHARIA : I am going to
finish in five minutes. Others have taken
nearly half an hour. So, you will please
ailow me.

THE DEPUTY CHAIRMAN : Not
from the Congress Party.

SHRI M. M. DHARIA j I will not take
much time.

Madam, I was making a reference to
the present democratic set-up. Now,
under the name of democracy, there are
efforts which are being made to mobilise
castes and sub-castes. Where will it
ultimately lead to ? Will it not crack the
whole democratic set-up? What is the
meaning behind democracy?
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Is it for such a creation of castes and sub-
castes or for the mobilisation of such castes
and sub-castes that we have this democratic
set-up in this country ? Should we not
rebel against it?  Similarly, in the case of
economic inequalities, should we not take
them into consideration ?  There is no
mention of it whatsoever here. ~ There is
the growth of monopoly. In this country
of 50 crores, more than 50 per cent of the
people are not getting even 50 paise per
day. There is no mention about it in | this
Presidential Address. I feel thatj every
political party shall have to think about it
very seriously. We shall have ] to resolve
ourselves that we shall go j ahead with
determination and courage > to see that
economic and social equality \ is
established in this country and that j we
shall establish it without losing a j single
moment. And in that direction we shall
have to work. Therefore, I ¢ appeal to
the Government to  take a serious view
of the whole situation. It is no use being
complacent. What I smell after going
through the whole speech of the
honourable President is the smell of
complacency. We cannot allow ourselves
to be complacent. Let us not be
complacent. Let us take into consideration
all these serious  dangers to and stresses
on our democracy. Let us try to
understand the mind of  the youngsters
who areto be the true rulers of
tomorrow.

These are my feelings, Madam. To
quote the real meaning of freedom, I shall
only read out from one of the best poems
of Rabindranath Tagore. I am referring to
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the Collected Poems and Plays of
Rabindranath Tagore.

"Freedom from fear is the freedom I
claim for you, my Motherland,—
fear, the phantom demon, shaped by
your own distorted dreams;

"Freedom from the burden of ages,
bending your head, breaking your
back, blinding your eyes to the
beckoning call of the future;

"Freedom from shackles of slumber
wherewith vou fasten yourself to
night's stillness, mistrusting the star
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that speaks of truth's adventurous
path;

"Freedom from the anarchy of a des-
tiny, whose sails are weakly yielded
to blind uncertain winds, and the
helm to a hand ever rigid and cold as
Death;

"Freedom from the insult of dwelling
in a puppet's world, where move-
ments are started through brainless
wires, repeated through mindless
habits; where figures wait with
patient obedience for a master of
show to be stirred into a moment's
mimicry of life."

I look at freedom from this point oi
view. I believe that the Government will
take due note of it. And the President will
know—we have the highest regard for the
President—and it may be in his mind. But
ultimately the President's Address is
nothing but a review by the Government.
I am not criticising the President. I feel
that the Government has failed to take
this meaning of our freedom which was
in the minds of our great leaders.

Thank you, Madam.

THE DEPUTY CHAIRMAN : Mr.
Mulka Govinda Reddy. Your Party has
25 minutes.

SHRI MULKA GOVINDA REDDY
(Mysore): Madam, 1 listened very
attentively to the Address delivered by the
President on the 17th of this month. It
was insipid and uninspiring. As was
rightly stated by my predecessor, there is
no mention of socialism. There is no
mention of the efforts being made by this
Government  which  has  accepted
socialism as its objective to bring down
the disparities in income. There is no
mention how this society is going to be
transformed into a new socialistic society
wherein the oppressed and the depressed
will come into their own and will have
equal opportunities for their development.

Madam, the President has referred to
the recent mini-General Elections that
were held in four States of Bengal, Bihar,
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Punjab recently. The elections in Haryana
were held much earlier. What do we learn
from these elections ? In 1967 the
Congress was voted out of power in nine
States and President's rule was imposed in
five States. The Congress did not like or
tolerate any non-Congress party or com-
bination of non-Congress parties to come
into power. And through the machination
and instrumentality of the Governors,
President's rule was imposed and the
elected Governments were dis. missed.
Unconstitutional and illegal interference
by the Governors in these States has paid
dividends not to the Congress Party which
expected that it would get the majority but
to the opposition parties. And that is what
happened in West Bengal. That is what
happened in Punjab. That is what hap-
pened in Bihar. And in U.P. I am not sure
whether the Congress will get the required
majority.

Madam Deputy Chairman, here and in
the other House, charges of Central
interference in non-Congress States were
made and it is absolutely imperative that a
Council for resolving the Centre State
differences should be constituted. This
view was also supported by Mr.
Gajendragadkar, the ex-Chief Justice of
India. It is under the Constitution but the
Central Government has not taken the
trouble to constitute a Council of that sort.
In view of the fact that no longer the
Congress is enjoying the support and
confidence of the people as it did before
1967 and the oiher parties are coming into
power in the different States, it is
necessary that the delicate question of the
relations between the Centre and the
States should be properly gone into and a
Council is necessary to solve such
disputes.

Madam Deputy Chairman, another

[RAJTYA SABHA]

interesting situation has arisen in Bihar
where no party gets the majority. It is
very unlikely that any party will come
into power there. If it does I will welcome
it. But if it does not, then inevitably the
President's Rule will have to be imposed
in Bihar. But we would very much like
that a democratic party should come into
power or a combina-
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tion of parties should come into power in
Bihar. This is not the first time that this is
happening in Bihar. Some time back in
Kerala a similar situation arose; no party
got the majority and the President's Rule
was imposed. Therefore, it is time that an
Electoral Reforms Commission is
appointed to go into this question which
would suggest ways and methods of
revising the present election law either on
the basis of proportional representation or
preferential system of voting and some
other methods may be adopted so that
such situations would not occur again.

Madam Deputy Chairman the speakers
who preceded me also referred to election
expenses. We have been time and again
demanding that there should be a ban on
contributions by companies to political
parties and the expenses incurred by
political parties on behalf of the
candidates should be included in the
returns to be filed by the candidates. This
was so previously. But unfortunately it
was amended and the money spent by the
political parties are not included in the
election returns, so much so that
corruption is rampant and moneys
collected from the big business people are
spent lavishly and the election law is
violated in spirit as well as in letter.

There is a reference to the Fourth Plan,
that from the 1st of April the Fourth Plan
will come into being; it will be
implemented. For these three of four
years there was no Plan at all there was a
Plan holiday. We believe firmly in the
planned economy of this country. We
believe firmly that there should be a
socialist economy in this country and to
achieve that there should be a Plan. I was
sorry to find that the Government is not
serious in formulating the Fourth Plan and
implementing it. Year to year Plans are
being formulated and that too is not
implemented properly. Unless there is a
proper Fourth Plan evolved and
implemented it will be difficult to progress
on planned lines.

Madam Deputy Chairman, the last two
years, particularly the last year we were
faced with famine and floods and
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wc have been faced with shortage of food
during the last twenty years. In spite of 21
years of freedom, in spite of more than Rs.
20,000 crores spent during the three Five
Years Plans we have not been able to
solve the problem of floods, the problem
of famine and shortage of food. If the
Government had invested more moneys in
agricultural development, today instead of
importing foodgrains from other countries
and going about with a begging bowl for
food to America or Canada we would
have been in a position to export food
from this country. We have many rivers.
Roods have not been properly controlled.
We have seen the devastation that has
occurred on account of floods. Some
devastation has occurred on account of
famine condtions in some parts of the
country. All these things could have been
solved if there was proper planning for
agricultural development. I do not see
why the Government should be so
complacent. It may be true that we have
produced more during the last year but
that is not sufficient for the mouths which
are multiplying every day. So we should
not be complacent about the agricultural
production that we have achieved. On the
other hand what ever agricultural
production has been achieved in certain
areas, it is the rich peasants that have
benefited from it. The poorer sections of
the population have not benefited at all.
They do not get loans in proper time.
They do not get fertilisers. They do not
get irrigation facilities. They do not get
power facilities. It is only the rich
peasants that have benefited.

[THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) in the Chair]

The poor farmers have not benefited at
all. Therefore, the land reforms, Mr. Vice-
Chairman, that were passed by different
States have not been implemented at all.
They should be properly implemented
and all facilities for the poorer sections of
the population should be afforded so that
they can have the benefit of freedom, they
can get their sons educated and they can
get all the other benefits that are available
to the richer classes,
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Mr. Vice-Chairman, we should also
learn something from the other countries.
We have rivers but we have not utilised
them. We are quarrelling among
ourselves with regard to the distribution
of ri\er waters. Maharashtra, Mysore and
Andhra, Gujarat and Madhya Pradesh are
quarrelling over the distribution of river
waters. The waters of these rivers should
be utilised for the benefit of the
community. In a country like Israel where
there is paucity of water, where there are
deserts, these deserts have been turned
into gardens by utilising lake water which
runs through pipes for hundreds of miles.
Here we have so many rivers and we see
devastation through floods every year but
we are not utilising these river waters for

irrigation purposes in an adequate
manner.
Mr. Vice-Chairman, the economy,

according to the President, is recovering.
He is always having a complacent view
of things. The President, or the Central
Government, thinks that there is some
improvement in some sectors, that
everything is all right. But it is not so,
Mr. Vice-Chairman. Even today there are
so many textile mills which are lying
closed down. There are so many
engineering industries which are not
functioning and there is growing un-
employment in the country. You were
good enough to refer yesterday that
thousands o'f engineers, diploma holders,
are going without employment, they are
loitering in the streets. If it is true of
Hyderabad, if it is true of Bombay, it is
true of Mysore and so many other States
in this country. There is growing
unemployment of engineers, let alone arts
and science graduates.

The President has also referred to this
aspect of the matter that technologists are
loitering and the  problem  of
unemployment is growing, I'f this pro-
blem of unemployment is not solved
properly it will be very difficult to con-
tain unrest of the youth. The students are
hostile. The youth are frustrated not in
any one University. They are frustrated in
all the Universities io India and I must
warn the Government that if the students
take the situation very seriously in their
hand it is likely that they
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may overthrow the Government. That Ls
what happened in Indonesia. It was about
to happen in France and it is happening in
Pakistan today. So I warn the
Government that if sufficient steps are
not taken to solve the unrest, if sufficient
steps are not taken to solve the
unemployment problem, then we will be
in for trouble.

Mr. Vice-Chairman, it was already
pointed out that there is a rise of mono-
polists in this country. Recently answers
were given that the assets o'f Birlas and
Tatas have multiplied and there were so
many Birlas and Tatas of a minor nature
who were growing rich. The rich are
growing richer, the poor are becoming
poorer; that is the socialism that the
Congress Government is bringing about
in this country.

For any democratic Government to
function properly and effectively and for
the benefits to be reaped by all sections of
the population, corruption must be put
down. And what is happening to-day?
Corruption is on the increase. So many
Ministers and Chief Ministers have been
involved and charges of corruption were
made against the former Chief Minister of
Mysore. But the Central Government and
the President are keeping mum. They are
not enquiring into these affairs. We
demanded a commission o'f inquiry under
the Commission of Inquiry Act so that
these corrupt Ministers could be brought
to book. But when we made these charges,
they brushed aside these charges saying
that they were frivolous. Now for the
information of this House, Mr. Vice-
Chairman, let me quote the judgment of
the Supreme Court with regard to an
excise case in Mysore. In civil appeal No.
2095 of 1968, the Supreme Court of India
has this to say :

"It is rather surprising that the
Government acted so hastily and issued
licences to Respondent No. 4 on or
about September 18. It is not quite
clear how licences in respect of 1,168
shops could be issued on a single day.
The effect o'f this precipitate action on
the part of the Government was that the
appellant could
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not on the next day obtain a stay of the
operation of the High Court's Order.
There is ground for suspecting that the
Government was favouring
Respondent No. 4."

So it is quite evident that the Government
was interested in a particular excise
contractor and they went out of the way to
help him. Here Ls how corruption comes
in. I need not prove it; it has been upheld
that corruption was there in the Mysore
Government and I understand that the
Supreme Court Judge had this to observe,
that if there is any sense of responsibility
in the Mysore Ministry, they should
resign. We demand that they should
resign, and this is what the Supreme Court
Judge has said. . .

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : In the judgment ?

SHR1 MULKA GOVINDA REDDY;
Judgment I have read out, but these were
observations by the Supreme Court Judge
in the open court which were conveyed to
me by some friends.

SHRI K. CHANDRASEKHARAN
(Kerala) : Anyway, he is going in 'for
Vanaprasthasrama.

SHR1 MULKA GOVINDA REDDY:
That is what he has said. He is fond of
declaring that he wants to resign. He did
it in 1965 when Lal Bahadur Shastri went
to Bangalore. He did it in 1967 before the
general elections. He did it sometime
back. He is aspiring to become the Prime
Minister of India, He is not retiring. It is
only to fool the gullible public that he is
making such fantastic statements.

Mr. Vice-Chairman, this morning there
was an interesting discussion with regard
to the plight of Indians living abroad. It is
unfortunate that the Government of India
is not evincing interest as much as they
should to safeguard the legitimate
interests of the Indians living abroad or of
persons of Indian origin. Our embassies
are not functioning properly. Dr. Antani
stated that one ot
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the Ambassadors accredited to Zanzibar
never visited Zanzibar and he did not
enquire about the welfare of the Indians
there, and did not assist them. I have
received complaints  from some others
who were living  abroad that some of
the Indian embassies are not 'functioning
properly at all and they are not helping
persons of Indian origin or the Indian
nationals there in their trade relations.
They would like to improve the trade
relations between India and the
countries where they are living, but our
embassies are not helping them. The
Government of India  should look, into
these matters. Mr. Vice-Chairman, we
should not forget that at the time of
need, these people, whether they are
Indian nationals or persons of Indian
origin, have always come to our rescue.
In 1962 when India was attacked by
China, funds were collected and donated
to the Defence of India Fund by these
people. In 1965 when India was attacked
by Pakistan, funds were donated by the
Indians living abroad and they were sent
to ihe Prime Minister's Defence of India
Fund. Therefore, it is our duty to see that
we give all  assistance to the Indians
who are living abroad and if they want
to come here and settle down, we should

not stand on legal formalities and
technicalities.
THE VICE-CHAIRMAN (SHRI

AKBAR ALI KHAN) : You have got 5
minutes more.

SHRI MULKA GOVINDA REDDY:
Yes:. 1 am finishing. Mr. Vice-Chairman,
the President in his address has referred
to the West Asian situation. Yes, it is
true that the situation in West Asia is
very explosive. Some steps should be
taken to see that peace is restored there.
But peace imposed by the so-called big
powers will not be a lasting peace. We
know that for the last 20 years the Viet-
namese have been fighting. North
Vietnam is fighting against South Viet-
nam, and the Viet Cong are fighting
against the South Vietnamese; and the
Americans also were involved in the
fighting. Now the peace conference is
going on in Paris. I welcome the peace
conference and I hope it will come to
some settlement and peace will be res-
L5RS(P)/69
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tored there. But here all the parties
who were directly involved in the conflict
are participating in the peace negotiations.
So whenever we want peace to be restored
in a particular area, it is necessary that
all the parties concerned should take part
in such peace conferences. In Tashkent,
'for example, it was at the instance of the
U.S.S.R, President. Ayub Khan and the
late Prime Minister, Lal Bahadur Shastri,
met there and the Tashkent Agreement
was arrived at. The parties directly
involved in the conflict were asked to
conduct peace negotiation, and come to a
settlement. And then there was truce.
Similarly, in West Asia, if we are really
serious that peace should be restored, all
the parties involved in this conflict should
sit together and negotiate. India had a
splendid opportunity of offering itself as a
mediator in evolving some formula for
the solution of the West Asian crisis.
Unfortunately, it identified itself with
the Arab countries and thus lost the
splendid opportunity o'f bringing about
peace in West Asia. 1 demand.  Sir,
that the Jarring mission should be
strengthened and that we should see
that all the parties involved in the
conflict participate in the peace
conference. The Arabs and the Israelis
should live together. It is their home.
Nobody can say that the Israclis are
planted there. They should live together.
They should try to live together and they
can live together. A lasting peace can be
obtained only if all the parties concerned
participate in the peace conference.
Lastly, Mr. Vice-Chairman, I come to
our relations with China and Pakistan.
On 14th November. 1962 the Parliament
took a solemn pledge to see that all the
areas occupied by China were vacated and
tha every step vvould be taken by th"
Government to see that such vactton
of aggression took place at the ear est. It
is unfortunate  that nearly seven years
have passed, but no effort has been
made to vacate the aggression committed
against India by China. China is
growing in its potentialities of destruc-
tion. It has recently exploded eigh’h
thermo-nuclear weapon.  Unless proper
steps are taken by the Government, it
will be difficult to safeguard the integrity
and sovereignty of India and in
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order to do that we must have friendly
relations with our neighbouring countries
like  Thailand, Malaysia,  Singapore,
Indonesia, Australia and New Zealand. Our
relation-; with our neighbours should
be more cordial and should be more friendly.
India, such a big country, should give all
assistance to these countries. We should have
friendly relations with Burma, with Ceylon,
with Nepal, with Afghanistan and other
countries.  Then only our image, our posi-
tion to safeguard the  interest of the
smaller nations,  our position to safeguard
the interests of democracy, wiH be restored.
Mr. Vice-Chairman, after the Tashkent
Agreement it was proposed that
ministerial-level conferences should be held
to settle pending problems between India and
Pakistan. Unfortunately, Pakistan is
reluctant. I will be happy if the present
regime is dislodged and a democratic regime
is installed there and more negotiations,
fruitful negotiations, take place so that the
outstanding problems between India and
Pakistan can be solved. The Government of
India knows that while some of the ships and
cargo that were captured by Pakistan
during Indo-Pakistan war have not been
released, they have taken unilateral steps to
release the goods that were seized by India.
They should have some negotiations with
Pakistan and if it is not possible to have
negotiations at the ministerial level, we

should ask the U.S.S.R. which was
instrumental in bringing about the
Tashkent Agreement,—the Tashkent
Agreement  is being violated everyday by

Pakistan—that it should sec that this
Tashkent Agreement is respected and the
goods that were seized by Pakistan are
released.

Mr. Vice-Chairman, lastly, I am not
happy at all with the Address that was
delivered to us. There is no mention of
socialism. There is no mention of the steps
that the Government of India wants to take
to see that the disparities of income that are
now prevailing, are reduced and that a new
socialist order is going to be ushered in this
country. I am unhappy about this Address
and I hope that the Government o'f Indin
wiH take care to see that some radical steps
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are taken to remove the inequalities that are
now existing in this society.

SHRI M. H. SAMUEL (Andhra Pradesh) :
Mr. Vice-Chairman, it is a psychological
phenomenon that no person anywhere in the
world is ever happy with the: present . . .
(Interruptions) Some people or most people
are happy with the past and no one can be
happy with the future because he does not
know what is his future. Much is happpening
in this country and in the world. There is a
new 'ferment all over world, a new awareness
of things about them, a new hope, and it is
very difficult to speak about these things in the
short space of 15 to 20 minutes nor is possible
to mention the whole lot of them in a brief
Address of the President to the Joint Session
ni Parliament. I would, therefore, confine
myself to just three paragraphs of the
President's Address, paragraphs 25, 20 and 21.

Paragraph 25 refers to foreign affairs. It is
coincidental that we have a new Foreign
Minister. As far as I know him, he is a very
pragmatic person, responsive to changing
conditions and a person with a fresh spirit to
look afresh into the foreign policies of our
country which, in my opinion, do need review
and readjustment. The President in his
Address reaffirmed peaceful co-existence as
our foreign policy. For the first time he has
not only not mentioned socialism in his
Address but he has also not mentioned non-
alignment. . .

SHRI S. S. MARISWAMY (Tamil Nadu)
: It is very good. . . (Interruptions)

SHRI M. H. SAMUEL : Well, you may
compliment him but I am not going to
compliment him for that nor criticise him, but
I am merely taking the circumstance for a
discussion on the subject... .

(Interruptions)

THE VICE-CHAIRMAN < SHRI AKBAR
ALI KHAN) : No interruptions please. He has
only fifteen minutes.

SHRI M. H. SAMUEL : 1 am not go
ing to cavil at minor am I going to cavil
at the omission of non-alignment in the
Address, because condition vastly
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changed since it was first conceived by
Pandit Nehru. In Nehru's time we were a big
power. India was a big Power and the
concept of non-alignment needed a big
personality to give it substance and banner.
In Nehru's time, as I said, we were a big in
world affairs. People used to consult us.
take our advice. But today the picture is
very much shaded. We have no Nehru and
our big Power status has now become but a
shadow, such a pale and inhospitable
shadow that even small nations do not like
to take refuge under it in the present hot,
blazing sun of current nuclear politics in ihe
world.

But I am not by any means suggesting a
change in the policy of non-alignment. No.
But under the changed conditions of today,
of course, both of personalities and of
status, I do think that we need to review and
readjust the base and 'fabric of this policy.

I believe we are still the vanguard bearer of
the banner of non-alignment. Who is now
with  us ? At one time Ghana was very
prominent as a non-aligned nation, but it is
now enmeshed in its own internal troubles.
Yes, today we have Yugoslavia and the
United Arab Republic. ~ But I should be
forgiven if 1 say that these two do not lend
even a modicum  of  strength to  the
policy, to the concept of non-alignment. I do
not want to criticise the Presidents of these
two States. They have their own
limitations. ~ They have their own troubles.
But I do think they in their policies are the
least non-aligned. The sands of time are
running out for most of them even  as they
have al- i most run out for Field Marshal 4
P.M. Ayub Khan. Yes, conditions have
changed indeed, very radically changed.
Therefore, we should not only look to the
hypothesis of the concept but also to the
fabric and purpose of it.

A little while ago I said that the sands of
time have run out for Field Marshal Ayub
Khan. Our relations with Marshal Ayub
Khan have been bad enough but I suspect
that our relations
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with whosoever succeeds him may probably
be worse. Personally I do not foresee any
improvement in our relationship with Pakistan
as long as the present generation lasts. Maybe
a generation hence they may improve but it is
my firm conviction that the best portion for
good international relationship is domestic
health and stability, internal strength and
stability. We must therefore look to our fences
in regard to these matters.

I hesitate to speak about China not only
because we know so little of what is
happening in that country but also because 1
distrust the statements and other things that
come from that country. Therefore to me,
China is an enigma, shrouded in an embryo
and embeded in mystery. Our Prime Minister
and Foreign Secretary Mr. T. N. Kaul have
given broad hints about our desire to speak to
the Chinese leaders. Thev do not seem to have
taken any notice of them, but, on the other
hand we still hear the blare of propaganda
against us. And this, is a positive proof; China
seems to be helping Pakistan in a very big
way. | calculated the other day the loans and
credit that China has given to Pakistan during
the last 3 years comes to Rs. 142 million
dollars. 1 agree that we should not have
enemies all around us. We should make up
with one or both. But in doing so, I hope our
Government is keeping Russia fully informed
o'f our intentions in the matter. This is very
important; otherwise, we shall be in a far
worse position than we were in 1962.

Now I would go to the domestic affairs. In
para 21 of the Address though it refers to what
are described as "certain disturbing trends in
our national affairs" and "certain parochial,
regional, caste and communal movements
having caused tensions and violence in the
country”, 1 beg to submit that there is no
mention whatever of the problem of students'
restiveness, which, I think, is quite apart from
all these problems that the Address mentions.
Because I do not agree that the students are
yet influenced by only parochial, regional,
caste or communal con-
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siderations. I do not think they have come yet
to that mental adolescence to take in these
viruses but selfish and professional
politicians cry about these and the students
are excited and incited. No, students have not
yet 'fallen a victim to these considerations.
Now, students' restiveness is not just our
internal problem. It is a world phenomenon. I
sometimes wonder whether the students are
inspired by certain urges, noble urges or just
wayward indiscipline. I need not elaborate on
the extent and dimensions of the students'
restiveness in our country but you will agree
that it deserves study and remedy. The stu-
dents' environment and milieu, the students'
psychology, their behaviourism, teachers'
role, parents' responsibilities— all these
need study and remedy.

I do not want to apologise for referring to
the Telengana stir about which some people
have spoken on the Bill on Public
Employment and Mr. Achuta Menon referred
to it briefly yesterday in his speech. You will
remember that it began with the students' stir.
They were incited. They are not, I am sure,
so much aware of the safeguards or non-
implementation of the safeguards as their
elder politicians were. They began the stir.
Much was said in the debate on the Bill on
Public Employment and Mr, Menon also
referred to it. Reading through these debates
I discern a good deal o'f misunderstanding
which seems to persist even afer some people
have clarified the issue. Therefore, I propose
merely to st . some facts and 1 hope the
Members will bear with me. For the
economic development of Andhra Pradesh
the formula agreed was 2:1 in relation to the
expenditure between Andhra Pradesh regon
and the Telengana region. This was decided
in consultaton wi'h the Regional Committee
and this, according to the figures I will give
you, you will judge yourself. Take the Phn
investment. In the Second Plan period the
total investment in Andhra was Rs. I SS.60
crores. I will leave out the points and give the
round figures. Of these Rs. 188 crores. Rs.
124 crores were spent for Andhra region and
Rs. 64 crores for Telengana
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—which is more than half. In the Third Plan
period, the total outlay in Andhra was Rs. 352
crores of which Rs. 205 crores were spent in
Andhra and Rs. 146 crores in Telengana
which is three-fourths. The outlay in Andhra
and Telengana regions from 1966 to 1969 was
Rs. 130 and Rs. 102 crores respectively,
which comes to two-thirds in Telengana.

Take Major and Medium irrigation. The
investment under Major and Medium
Irrigation during the Plan was Rs. 36 crores in
Andhra region and Rs. 21 crores in the
Telengana region which is two-thirds in
Telengana. In the Third Plan the expenditure
was Rs. 56 crores in Andhra area and Rs. 35
crores in Telengana area—more than two-
thirds. The irrigation potential created has
increased from 82,000 acres in Telengana
during the Second Plan to 207,000 acres in the
Third Plan.

Now take power generation. There were
only IS villages electrified in Telengana in
1956, by March 31 this year it will be as many
as 2029 villages electrified, 627 in 1968-69
alone. In 1956-57, there were only 213 pumps
sets in the Telengana region; by 1969 there
were more than 30,000 pumps sets, of which
13.000 have been installed in 1968-69.

I come to industrial investment. The bulk of
the industrial investment during the last
twelve years has been in the Telengana area.
Central investment in this period amounted to
Rs. 84 crores in Telengana (including
Hyderabad) as against Rs. 41 crores only in
the Andhra area. If the private sector
investment is also taken into account, the
percentage in the Telengana area would be
even higher.

Let me take roads. At the time of the
formation o'f Andhra Pradesh, the total
mileage in Telengana was 3647 kilometres,
while in 1965-66 it was 9024 kilometres
representing an increase of 147 per cent.

Speaking of hospitals, the hospital bed
capacity in the Telengana area increas-
from 5215 in 1956-57 to 9563 in
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1965-66. In the same period, the number of
beds in the Andhra area has increased from
S6S0 to 16392.

Take Technical Education. The number of
scats in the engineering colleges in the
Telengana area was only 185 in 1956-57 as
against 240 in the Andhra area. In 1965-66.
the number in Telengana increased to 885,
representing an increase of 370 per cent as
against 870 in Andhra. Similarly, the seats in
polytechnics in Telengana have increased
from 370 in 1956-57 to 1370 in 1965-66.
representing an increase o'f 275 per cent. The
seats in the Andhra area increased from 490 to
1553. In the medical colleges, in Telengana
the number of seats went up from 158 in
1956-57 to 420 in 1965-66, while in the
Andbhra area it increased from 280 to 700.

I am sorry. Sir, I have bored you with these
facts, but I have not only given you the fact®
as they exist, but also a comparative picture
both in the Telengana and in the Andhra
areas. | submit that the area from which I
come in Andhra Pradesh is Rayalaseema
which, many will agree with me, is far worse
in economic conditions.

SHRI A. D. MANI (Madhya Pradesh) :
Exactly.

SHRI M. H. SAMUEL : Our fault is that
we have not made noise. On August 1!. 1968
we submitted a memorandum to the Deputy
Prime Minister about ihe conditions in
Rayalaseema. I want to 'know what has been
done about it.

Sir, T will take just a couple of minutes and
wind. up. Paragraph 20 of the Address speaks
about the midterm elections. Though the mid-
term elections in the five States have been
conducted in a peaceful manner you can see
that the situation was loaded with dangerous
possibilities. One fact stands out. The mid-
term elections have not brought about stability
in these States. Voters did not realise their
responsibilities, nor their interests. In spite of
the United Front victory in West Bengal, I
doubt if that State will have less in-
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stability now than it had before. Please note
that the United Front in West Bengal is a
conglomeration of disparate elements topped
by a militant Marxist majority. Whatever they
may be and whatever they may do, I have just
one or two requests to make.

SHRI M. H. SAMUEL :
State.

I beg of the

SHRI M. H. SAMUEL : I beg of them not
to betray the country. I beg of them not to use
their majority for revolutionary methods but
use it for revolutionary policies—I am one
with you in that respect. Let us radically
change our policies. Yes, let us have a new
lodestar. Let us have a bold banner, but please
let us honour our motherland.

Thank you.

SHRI KAJA MOIDEEN (Tamil Nadu):
Mr. Vice-Chairman, Sir, it is gratifying to see
that the President's Address gives the first
place to agricultural development. Agriculture,
particularly in our country, is undoubtedly
entitled to first place in any plan or scheme of
development. If this special importance of
agriculture had been recognised by our
planners from the beginning, the economy of
our country would be much different today.
However, it is good that this realisation has
come upon the Government at least at present.
But still, it seems strange that one vital and
integral aspect of any scheme of agricultural
development in our country, namely minor
irrigation schemes, has not found any mention
in the President's Address. Minor irrigation
projects consist of such items as tapping of
underground water, making use of even small
sources of surface water, keeping existing
tanks in good repair and excavating new ones,
supply of better varieties of seeds and manure
and they will yield almost immediate results.
The considerable prosperity resulting Irom
such a scheme will in turn make its own
contribution to the bigger schemes. This
aspect of agricultural economy, namely minor
irrigation schemes, has been earnestly and
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upon the Government and ihe concerned
authorities by my pariy th, Muslim
League, for more than the last two
decades. Even now it this scheme is put
into operation more seriously and
intensively, it will serve as a decent
source of strength to the general
economy of the country.

Next only to agriculture, handloom is
the most important industry in the
country, is the avocation of a large sec-
lion of the people in the country. It is still
carried on on cottage industry lines and
occupies a vital position in the life of the
people. Under the stress aud pressure of
modern life it requires more assistance to
keep up its stability and strength. The
main and indispensable requirement of
the industry is the easy *and ready supply
of yarn, also at a subsidised price, and ihe
finding of a good and ready market for its
products. The present co-operative effort
has not yet come up to the required level
of helping this industry sufficiently.

The President's Address no doubt
makes some mention of the evil of com-
munal tension. But it is deplorable that it
does not sufficiently deal with the
communal and regional aggression which,
if anything, has only increased in violence
and volume during recent months. The
present state of affairs in this respect has
injured and distorted the secular image of
the country. Though there is incessant
talk in certain quarters of the secularism
of the country, in actual practice nothing
substantial has been done for stopping the
communal aggression perpetrated on the
minorities, particularly the Muslims. The
Muslims are not still allowed to have an
unimpaired sense of security. Their life
and property are brought into jeopardy by
the miscreants at will. Mosques and
Madrasas are demolished and graveyards
desecrated. Only a few months ago. in
Raruakrishnapuram within the area of
Greater Delhi, a grave-yard was
obliterated by digging out the dead bodies
from the graves and carting them away to
some other place.

A few days ago in the middle of this
very capital of India, that is, the Hazrat
Nizamuddin, a mosque had been pulled

[RAJYA SABHA]

on President's Address 662

down and a grave-yard desecrated by the
authorities of the Delhi Administration.
In the face ot such happenings where and
how can secularism stay? Under such
circumstances how can a Muslim
minority have the sense of security and
live a peaceful life even as they are
entitled to under the Constitution Oft'
India ?

The, President's Address seeks to give ; i
tion to the affected people by saying that
a piece of legislation for this purpose is
now Dbefore Parliament, but really
speaking this is not at all a question of
any new legislative Act. Even now there
are laws in the country which can deal
with such activities and aggressions. But
were these laws put into operation in the
proper way against such misdeeds ? Even
without any new law violence, regional
and communal, could have been
sufficiently controlled with the help of the
laws which are already in existence. But
why did not the autho. rities concerned
make use of these laws? 1 he law
mentioned in the President's Address has
not yet been passed by Parliament. After
years of aggression a few weeks ago
prosecutions were launched against some
papers under the existing laws. Why was
not such action taken in the previous
years when there was aggression? One
noteworthy fact about these recent
prosecutions is that the great majority of
the prosecuted' papers belongs to the

minority community  which  wrote
criticising the aggression perpetrated
upon members of the Muslim
community,

Sir. the Address of the President made
no mention whatsoever of the issue of
Urdu language which has been agitating
the minds ot the Muslims painfully for so
many years past. The demand that Urdu
should be made a second regional
language in U.P., Delhi and Bihar and
given a fair deal in the other States is a
very reasonable and iiresistible one. The
Government of India which has got the
responsibility ot securing equality of
treatment for the minorities must in equity
and justice take necessary steps at least
now when so much emphasis is laid on
national integration. When speaking of
equality and justice they point out to the
Constitution
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of India which provides them the neces-
sary provisions but shoulJd they who
respect the Constitution not implement
those provisions ? Surely justice to all
concerned and the interests of the country
consist in the implementation of the Consi
itution and the laws of the country in the
true spirit.

Thank you.

SHRI' Y. ADINARAYANA REDDY
(Andhra Pradesh): Sir, it is gratifying to
note that in the President's Address a very
great stress has been laid on agricultural
development, not only the production
side of it but also the scientific side which
will help to produce more in the countiy.
Fertilizers and high-yielding varieties
haye been used in the country to produce
more and even the fertilizer position has
improved of late but I must say that the
fertilizer that the people of the particular
areas want is not being supplied to these
areas. For instance, in Andhra some
varieties of fertilizers which are not
wanted there are being supplied. The
fertilizers that the people there require
have got to be supplied if the people are
to really take interest and use them.

We are still far behind in producing our
own tractors and fertilizers that the
fanners need. Today we are not able to
supply the farmers as many tractors as
they need. There is another factor also.
The Government is conscious of the need
for maintaining reasonable prices for the
agricultural produce which is a vers' good
incentive to the farmer to produce more.
Along with irriga-tional facilities what
the farmer needs today is supply of power
at a cheap rate. Supply of cheap power to
the villages will not only help the farmers
to produce more but it will also change
the very social system of the villagers.
That will provide employment to the
unemployed to a much larger extent.
Therefore the Government in its Fourth
Plan must see that top priority is given to
power throughout the country so that not
only the farmers can produce more but
also the extent of unemployment could be
reduced. Here I must make a mention of
my own State,
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Andhra, where production of electricity is
at a very low level. It is a State with 3]
crores of population. It supplies to others
but their per capita consumption ;.t the
end of the Third Plan was only 25 kws.
whereas the national average is 120.
Therefore I make an appeal to the
Government to see that special efforts are
made for electricity development in
Andhra by taking up some Central power
schemes as they have already done in
Madras and other places.

Sir, the President's Address has also
made mention of a very important thing
in paragraph 21 about which everybody
has been speaking in the House. Even at
the risk of repetition I would also like to
say something about it. It has been said
here that parochial, regional, caste and
communal movements have caused
tensions and violence in the country. Sir,
this is the year of Mahatma Gandhi's
centenary and in this year there have been
arson and loot organised by communal
elements, fascist elements and anarchist
elements all over the country. Whether it
is in Bombay or Assam or in Telangana,
these elements have taken advantage of
the situation that arose from time to time.
For instance, in Bombay it is the border
dispute that was taken advantage of by
the Shiv Sena and then by the rowdy ele-
ments in the social structure. It is not a
new factor that today these forces are
raising their heads. On 7th November
1966 we had witnessed the same type of
demonstrations and we saw what hap-
pened just outside the Parliament House
here. In the name of cow protection a few
hundred sadhus armed and abetted by
communal forces in the country tried to
capture the very citadel of democracy, this
Parliament House, when we were sitting
here and discussing things. That was the
situation and but for the timely
intervention of the police and the armed
forces of our country they would pro-
bably have captured this very House
itself. This reminds me of the Weimar
Republic and how it went out of history
in Germany. After all Hitler was in a very
small minority but he played on the
sentiments of the people by saying that
their nation was the greatest in the world
and theirs is the only nation that
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could rule the country. With this fascist
ideology, by raising such sentiments they
captured the imagination of the people
and they could capture power in that
country. Similarly if we tolerate these
forces in this country any more— we
have been tolerating these forces for long,
even organisations which had organised
and abetted the murder of Mahatma
himself—if these forces are allowed to
continue to have their way, it will be no
wonder if the fate of the Weimar
Republic is repeated in our country also.

Then, again, in his Address, the Presi-
dent has mentioned the extreme political
elements, either fascists or anarchists,
whatever they may be. I have only
mentioned one or two organisations. The
other side of the picture also we have got
to see. There are the Naxalites who have
been trying to create an armed revolution
in the countryside of Bengal and in Kerala
State. This also has to got to be taken care
of by the Government. If our Government
is complacent about these things—I want
to warn them again—we are going to
hand over this country either to the
fascists or the anarchists. That situation
should not be allowed to happen at any
stage. They have been very clearly stating
their objectives in open speeches, through
propaganda leaflets and there is no secret
about their aims and objectives. There-
fore, I do not know why the Government
hesitates to ban these organisations and
take firm steps to deal with them.

Then, again, these forces have, to a
large extent, influenced the minds of the
student community in the country.
Whatever might be the causes of certain
incidents in colleges and universities,
violence has broken out in a number of
cases. What I feel is that the ideologies of
these forces of anarchism and fascism have
got a great influence on the minds of the
student youth, who today see a very bleak
future for their uplift. My own feeling is
that the students a? a community are fair,
idealistic and very wupright in their
dealings. But when they are being used
by certain selfish
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elements for their party purposes or pri-
vate purposes and that is being allowed
by the Government, we do not know
where it is going to lead. I would like to
quote here our former President, Dr.
Radhakrishnan, what he said about stu-
dents, and he had touch with them for
long. He said :—

"The solution to the student unrest
lay not in closure of schools and hos-
tels but in providing the youth a
spiritual outlook and in the leaders
setting up an example if not of probity,
at least of common decency."

This is expected of the leaders of all
political parties. He further says. What
then was wrong today ? He asked and
answered ;—

'Today the tragedy of scepticism and
Nihilism is sweeping the student
community. They have no purpose and
no direction in life. They lack hope.
What can education give us ? Ask the
students today."

This is what he said addressing the
Gujarat Vidyapith convocation on 18-10-
1965.

Again about the student unrest the
Vice-Chancellors of the Universities in
the country held a conference on 18-10-
1968 and they made some recom-
mendations for solving the problem. I do
not know how far the Government has
implemented them. Anyway. I would like
to quote some of them. They said :—

"Serious attention should be given to
the introduction of more field work into
the curriculum, social service and work
experience."

The most important of their recom-
mendations was :—

"Promotion by every possible means
of personal contact between teachers
and the students."

This is a recommendation where the
teachers alone are responsible. If they are
not prepared to abide by these ins-
tructions, the Government must take it up
and see that it is enforced as far as
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possible. The students by themselves are
not a bad lot. That is what 1 have found.
They have been meddled with by a
number of forces. One is the selfish
politician. They may be anybody. I do
not name people. I do not mention any|
parties. But it is the selfish politician who
tries to exploit the student community for|

his  personal benefit and party|
propaganda. That should be looked into
by all political parties.

Then the second element, who is very
dangerous, is the educationist who turns
into a politician. If the educationist, who
is expected to guide the ititdents of the
country on right lines, himself turns into a
politician and tries Io interfere in the
students' activities and takes sides, I do not
know what will happen to the students.
This has got to be checked at every level.
Then, of course, there is the economic
aspect. The student feels that his future is
bleak. He does not know what his future is
after his education. That is why after
getting frustrated due to all these mental
and psychological factors, he tries to
indulge in all these violent activities and
falls a prey to so many influences. That is
as far as the students are concerned.

With regard to the foreign policy, I will
just say one or two words and wind up.
The President has said that our foreign
policy is based on the broad principle of
peaceful co-existence. This is a legacy
that has been left to us by Pandit
Jawaharlal Nehru and in the present world
of conflicting ideologies and power
politics, I do not see any other way out.
That is the only thing that we can preach
to the world for promoting world peace
through cooperation amongst the nations
of the world. In this connection, we have
been following the policy of non-
alignment. Non-alignment does not mean
neutrality. It means active participation in
the affairs of the world, day to day, and
express our opinions in the right manner.
Being non-aligned and accepting the
principle of co-existence, I do not see
why we have not been recognising certain
countries in this world. There have been
de facto countries, countries like
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East Germany, Israel and North Vietnam.
We are not having relations with these
three countries, as we are having with
other countries. Thus the base of the
conception of non-alignment itself is
destroyed, if we do not have normal
relations with these three countries in ali
respects.

Thank you.

SHRJ THILLAI VILLALAN (Tamil
Nadu): Sir, every year there will be a day
for stock-taking and opening new
accounts. So also the President's Address
is a political stock-taking of the past year
and opening of new accounts for the
coming year. Before passing my remarks
on this occasion, I want to make mention
of two things which were mentioned by
two hon. Members of this House, one by
Mr. Parthasarathy the mover of the
motion, and the other by Mr. Mahabir
Dass, another Member. Tlie mover of the
motion, when he made his speech on the
motion, mentioned that due to regional
attitude two of lhe States suffered in the
growth of industrialisation, namely, Tamil
Nadu and Maharashtra. He said tbey
suffered a lot due to their regional attitude.
Mr. Vice-Chairman, I want to say that this
is not correct and at the same time I want
to say that this is an unsympathetic and
uncharitable remark made by the hon.
Member. Due to recession there is no
growth of industrialisation not only in
Tamil Nadu and Maharashtra but in all the
States for the past two years. The Fourth
Plan is yet to be put to function. It will be
done only in the coming month. For more
than one year there is no Plan at all. But
my hon. friend said that due to regional
attitude Tamil Nadu suffered and there is
no new industry for the past two years
during the period of the D.M.K. regime.
He attempted to cast a slur on the parly,
but his attempt is futile because not only
in Tamil Nadu but in any other State there
is no new industry in the last year, because
there is no work at all in the line of
planning, in the line of creating new
industries.

Another point made out by another
friend was that in the non-Congress
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Ministry, lhat is the D.M.K. Ministry, iii
Tamil Nadft 42 Harijans were burnt
particular village—as if the Government
has burnt 42 Harijans. It was a clash
between two sets of Harijans. One set
burnt the other. There is a case pending
before the criminal court. It is sub
judice, and the Government h,is also
appointed a one-man Commission to go
into all the grievances of the Harijans in
that area.

Now I want to proceed to the Presi-
dent's Address. Most of the Members
regretted ihe Address for not mention-
ing this point or that point. I want to
deal with three points mentioned in the
speech. In the speech it has been men-
tioned :

"Our countiy is rich in resources. .
Our people are skilled craftsmen. Our
scientists and technologists are some
ol the best which any. countiy could
boast of. While we can argue with
one another within the limits of
reason and rationality about the best
means and methods to be adopted for
reconstructing our society, we can all
unite in a purposive effort to build the
India of Gandhiji's dreams and to
endeavour to wipe every tear from
every eye".

We find tears are rolling on the cheeks of
the common men of the country. We are
attempting to wipe it out but for the past
two decades we are not able to do that.
Instead of wiping the tears we are joining
the weeping crowd and also shedding
tears. Why ? If we put the question why.
the answer is there itself. In the same
sentence we can find the answer. We are
not able to wipe out the tears as we are
adopting wrong means and methods.
Here we have to sit and find out the
means and methods mentioned in the
Address. But we are ' adopting the wrong
means and methods. That is why we are
not able to wipe out the tears of the
common men for more > than two
decades. The tears have become an
ocean. The time allotted is very very
limited, so I cannot deal with the ocean
itself. I can take three drops. One by one
T want to deal with. The first drop is
regarding the regional or
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parochial organisations. It has also been
mentioned in the speech itself. We can
find, there two sentences, Mr. Vice-
Chairman :

"Parochial, regional, caste and com-
munal movements have caused ten-
sions and violence in the country."

"The country also faces the danger
of violence from certain extremist
political groups."

We are witnessing that there are organi-
sations which are poisoning the minds of
the people. There are organisations which
are indulging in violence but we are not
taking any action against those
organisations. So far as the Shiv Sena of
Maharashtra is concerned, we are
discussing it in different shapes for the
past four days in both the Houses. We are
also going to discuss the same problem in
the next week. So I do not want to take
the precious time of the House to discuss
about the Shiv Sena in detail but I want to
mention only this point. This is an
organisation and 1 can call it the
illegitimate son of Congress which has
been brought into existence during the
election in Bombay to defeat Mr. Krishna
Menon. The members of this organisation
were used as tools against Mr. Krishna
Menon. The monstrous child is against
the mother itself. Ii wants to devour the
mother herself. That is the real situation.
So far as the other extremists in Kerala
are concerned, no action has been taken,
but we are mentioning that parochialism
has shown its ugly head. We are telling
that extremists are strong in one State or
another. But I want to stress that imme-
diate action should be taken against these
organisations.

Then the next drop of tear is regarding
the stable Government. Her© there is
mention about this by this sentence :

"Every political party should en-
deavour to ensure political stability
which is essential for rapid social and
economic development."

In the dictionary we can find two mean-
ings. Stable means firmly fixed. That is
one meaning. Another meaning is
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the building set apart and adapted for lodging
and feeding horses.

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): Let us go by the
known meaning, not by the dictionary
meaning.

SHRI TH ILL AI VILLALAN : I am
telling this with a purpose. With a specific
purpose 1 am saying that there are two
meanings. So far as the stability 1
iovernment is cone'erned, the Cong- | ress is
asking for stable Government. But, Sir, after
the horses have run away ! they want to lock
the stable. In five of the States the Congress
is responsible for . toppling the Governments.
The Congress i responsible lor imposing
the  President's rule hut they say that they
want stable Government. In our part there is
a story about the chicken thieves. They
will steel chicken and prepare 'biriyani'
and they will join  with  the persons who
are in search of the chicken. So also the
Congress which is responsi- | ble for toppling
those Governments in ' the States says. "We
want stable Gov- ernment, we want stable
Government". Stable means firm in one
sense. Stable j ins the house for horses in
another i sense. The horses have run away.
Now the stable is locked.  That is the situa-
tion.

That is the Constitution. They are
attempting in two ways; in toppling the ° non-

Congress Governments, they are j
adopting two ways.  One is open;  the j
other is mysterious. By the open'

method, they say that law and order has j
broken down in that  particular  State. '
Then they will bring in the President's rule.
To explain the other method. I want to deal
in detail about Tamil Nadu. In the election of
1967, the Congress got 50 seats and the
DMK got 138 seats. Before 1967, the
Congress got i 138 seats and the DMK 50.
The people of Tamil Nadu turned the table by
a silent revolution in  that  State.  The>
turned the table correctly—previously 138
seats the Congress got; now the i DMK
got 138 seats. Previously the j DMK
got 50 seats; now the Congress got 50 seats.
They have turned the table silently,
without any whisper ori
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any murmur; they have changed everything.
So also, for Parliament out of the 39 seats, the
DMK contested 25 seats and they got success
in all the 25. The other parties got 11. Only
three members belonging to the Congress
came out successfully. They are those three in
the Lok Sabha. By deceptive way, if any of
these three is made a Minister, of course, the
Constitution allows it. This wiH be a way of
toppling the Government there. There are two
provisions in the Constitution regarding the
Council of Minister. One is article 74 and the
other is article 75. Article 74 says that there
shall be a Council of Ministers, with the
Prime Minister at the top to guide and aid the
President for executing his functions. That is
the gist of this provision. The other provision
deals with the other functions of the Ministers
but not with this aspect. My point is this. In
our State, a particular party has been defeated
the people totally rejected the Congress in
Tamil Nadu. At the same time for Parliament
also they sent onlv three Congressmen out of
39 candidates. They are only 50 in number in
the State Legislature. The Constitution allows
it—if a particular person is successfully
elected to Parliament, he is legally entitled to
be a Minister. If he has been made a Minister
and comes to the State what will happen ? It is
against the spirit of democracy. That is my
humble submission.

AN. HON. MEMBER ; Humble
submission to the House ? Or to whom?

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): Do not disturb him. Mr. Thillai
Villalan, you have got only three more
minutes. You have already taken 13 or 14
minutes.

SHRI THILLAI VILLALAN : Yes,
Sir.

It is against the spirit of democracy. Some
lacunae arc there in the Constitution. A
Council of Ministers can be formed by the
party which enjoys the majority in Parliament,
of course. But we cannot inject the majority of
a particular State into another State. Just as
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diey are injecting cement into the hills in
Nangal to strengthen the hill, we cannot
inject the majority of a patty of a
particular State into the other State. There
is a Constitutional lacuna. That is against
the tenets of democracy. We must find
some way out for this.

So far as the third tear drop regarding
the relations between the State and the
Centre are concerned, before 1%7 the
position was different; after 1967, the
position has been changed. As Ivor
Jennings correctly puts it, the consti.
tutional difficulty will be felt only when
one party rules at the Centre and another
party rules in the States. That situation has
arisen only after 1967. For example, in
Tamil Nadu, the DMK is the ruling party;
at the Centre the Congress is the ruling
party. Now, the relations between them
before 1967 may be cordial, the State may
be obedient and the State may be a servant
even to the Centre. Now, the position has
been changed because in these two places,
different parties are the ruling parties.
Previously, the confrontation between the
two was only in the field of allocation of
funds. Now the position is entirely
different. There is confrontation in the
field of Constitution, in the field of law
and order and in other things. AVe are
witnessing a dispute between the State of
Kerala and the Centre. We are also
expecting the very same troubles between
West Bengal and the Centre. In so many
States, there is a growing tendency about
the assertion of their own rights against
the powers of the Centre.

So, my submission would be that there
should be a permanent body to consider
all these disputes between the States and
the Centre, not only in regard to finance.
*but in other fields also. There is a pro-
vision in the Constitution itself for
forming a Centre-State Council. Under
article 263 we can form an Centre-State
Council for discussing and taking deci-
sions regarding the relationship between
the State and the Centre. That may be
formed.

With these remarks, I conclude
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(Jammu and Kashmir): Mr. Vice-

Chairman. Sir, in the beginning, I may
remind my friend just right to me—he
elaborated his party position versus the
Congress Party's position. But I think this
is not the right occasion. If there had been
a Resolution about the Centre-State
relationship, that might have been better
and proper. However, I may say that
some hon. Members expressed their
anxiety that no mention of the word
'socialism' has been made in the
President's Address. I am not worried that
such a word is not there. W'hat I am
worried about is that diere should be an
effort towards socialism whether that
word is being mentioned or not.

However, I rise to welcome this
Address because .there are some good
points that the President has made in his
Speech. One cannot expect that the
President in his Address will touch on all
the issues facing the nation at present. But
it gives one tremendous satisfaction to see
that he has touched on the most important
issues and problems that we face at
present. Firstly, he has taken a very
pragmatic and correct appraisal of the
situation by givin;: a lead to the topic of
agriculture—he has said that our country
is basically an agricultural country.

5SPM.

Sir, our country being an agricultural
country we have always to depend upon
the development of agriculture for the
development of all other branches of in-
dustry and economy. In this regard the
most important thing for agriculture is the
availability of water. However gigantic
the space our country has and however
tremendous the potentiality of water, the
fact remains that we lack in organised
system of water; we have a very poor
irrigation system. Besides that when we
like to tap our irrigation resources we
cannot forget that without electricity we
cannot dig out or tap the under-surface
water for better agriculture. Therefore,
irrigation and power go side by side; they
are of prior importance for the
development of agriculture. In this
respect, I may submit, the President has
rightly referred to the constitution of an
Irrigation Commission
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and also the construction of an all-India
grid that will connect electricity of the
various States with each other so that
power consumption is available to all
States on equal and smooth basis.

Here I may submit that it is the irri-
gation and power resources which serve
our economy and are the backbone of the
country's economy and area guarantee for
the development of agriculture; yet we
cannot forget that this irrigation and
power system has to suffer on account of
controvercies between the various States.
Take, for example. Mysore, Maharashtra,
Punjab, U.P. and so many other States
which have on their borders some
irrigation system or power system. These
States have always disputes to settle
between themselves. In this respect I beg
to submit that power and irrigation
instead of finding a place in the State List
should be exclusively in the Central List.
While on the one hand, it will result in
quick, proper and smooth distribution of
power and electricity, on the other it will
remove the most important irritant that
this country is facing at this time with
regard to certain disputes between one
State and another and allowing regional
and parochial tendencies to grow and
develop. So my submission will be that
power and electricity should be entirely
the concern of the Central Government.
In whatever State the power or irrigation
system is located it should be directly
controlled by the Centre.

The second thing that I may have to
submit is that when we talk of the deve-
lopment of agricultural co-operatives and
other systems that are a guarantee for the
development of the economy as a whole,
the question is about the handle which
controls the entire economy, and that
weapon is money. Wherefrom this handle,
this money will come ? We have already
enough money but the trouble is that it is
not with us; it is with certain private
concerns who use it and exploit it as and
when they like. Therefore, the President
ought to have mentioned in his Address
the necessity of handling this weapon so
that the entire economy of the country
could be fully and properly controlled.
There-
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fore, unless this country goes in for
nationalisation of banks it is not possible
either to develop agriculture or io deve-
lop industry or to sustain and protect the
public sector that we have ushered in.

Sir, my submission is that when we
talk about the development of agriculture
the fact remains that a major part has
been played by nature itself rather than-
the human hand. Therefore, unless we
nationalise the banks, take the handle of
the entire economy in our hand, control
the economic system directly and
effectively, it will not be possible for
agriculture or for industry or for any
other part of our economy to develop in
this country. If we are able to do that, we
wiH not only save ourselves on this front,
but we will not allow this monster to
reach the stage when it will devour the
whoie system of our socialistic pattern.
We can fight this monster only if we take
away that weapon which they have in
their hand Unless we do that we will fail
en all the fronts and allow the entire
nation tr> face a very acute crisis which
all systems, where there is no control
over banking, usually face. Therefore, I
strongly submit that the President has
failed to mention the necessity of con-
trolling and nationalising the bank*-.

Secondly, the President has mentioned
in his Address that an integrated econo-
mic development in this country requires
political stability. It is true that political
stability will be the result of economic
stability and economic stability will be the
result of political stability. While trying
to understand it we should not forget that
in this vast country of various cultures,
languages, religions, castes and other
parochial and regional tendencies we
have to face many problems, and we are at
present lacing such problems. In Bombay,
for example, there is the problem of
Shiva Sena while in Assam there is
another problem and in Andhra there is
yet another problem. These problems will
grow because we have to accept this
question as it is. We cannot forget what
we are. We may quote other socialist
countries, yet we have to see what we
actually ourselves
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community of various castes, various
religions, various colours, various
languages, various cultures. Therefore,
we have to accommodate all these things
and allow these things to develop to the
extent they are needed and not allow
them to dominate the entire scene.

Suppose there is a language issue, or a
regional issue or a cultural issue. It should
not dominate the entire national scene. It
should confine itself only to its true field.
But unfortunately our economic and
political system is such that we have
allowed ourselves to  fall into
contradictions. We have left the economic
weapon, i.e., the banking industry, in the
hands of private owners. Those private
owners who are called capitalists are very
shTewd. They are aware that unless and
until they engage the common man in the
issue of race, in the issue of language, in
the issue of region, in the issue of caste, in
the issue of Harijan versus Brahmin and
Hindus versus Muslims, they cannot be
safe and alive. And so they exploit this
backward tendency of the people. If we
leave that weapon which is in their hands
at present for five or ten years more, the
weapon is so sharp that nobody amongst
us will be able to take it away from them.
We will have to bow before them and
they will pjle this country. Therefore, it is
highly advisable and desirable even at this
moment to take this step and nationalise
the banking industry so that all the evils of
this country which are mainly economic
evils will be solved. There is no alter-
native to it. Any other alternative will be
torn into contradictions; it will be self-
contradictory. If you want to take the
country on the path of socialism, unless
one has the banking industry, one has no
control, one has no force, however
magnanimous or august the Parliament or
the legislature may be. It will be only on
paper. Unless you have this weapon of
money with you, you cannot control the
national economy. Another point I may
submit.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): You have only
two minutes more.
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SHRI GULAM NABI UNTOO : One
point, Sir. With regard to the foreign
policy, I am of this view that the policy
we have been pursuing so far is quite
relevant, proper and has achieved divi-
dends. Therefore, on this front, I con-
gratulate my Government for successfully
pursuing the policy of peaceful coexistence.
But I must emphasise one point; that is,
peaceful co-existence cannot be fruitful
unless we peacefully coexist with our
neighbours, Pakistan and China. As far
as Pakistan is concerned, it is so small
and petty a country that we can afford to
be magnanimous towards it. As far as
China is concerned, we are a big country
and we can face it safely. Our aim should
be that we should be friendly with our
neighbours.

Then the President has mentioned
about the introduction of some Bills.
There is one Bill which relates to the
extension of a law to Jammu and Kash-
mir. We have always been welcoming the
extension of any good law to the State of
Jammu and Kashmir. And this law we
will welcome. Rather we will urge that all
good laws which have so far not been
extended should immediately be extended
to Jammu and Kashmir. But 1 have to
submit one point here. The President has
applied in his wisdom, though it was
required at that time, article 35(c) of the
Constitution; that is not actually part of
the Constitution; it is a Constitution appli-
cation to the Jammu and Kashmir State. It
is envisaged in that article that however
inconsistent an Act passed by the State
may be with regard to the fundamental
rights, however inconsistent it may be
with article 13 of the Constitution, the
Court will not take it into consideration.
And the term of that article, according to
the President's Order, expires on April
1969. My submission will be that the
President should not now allow it to
continue on the statute book, because it is
a crippled form of the application of
article 13. Article 13 is the only guarantee
for the citizen. In the past it had been
applied in a very crippled, very narrow
way. | wish that the President does not
further allow that
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article to continue in force. It should

stop. Thank you.

DR. K. RAMIAH (Nominated) : Mr.
Vice-Chairman, Sir, I am glad you are
giving me a few minutes. 1 will not take
much of your time. Being a nominated
Member has both advantages and
disadvantages. You do not get your
chance until the end and you can keep
abreast of the points already made in the
discussions. The disadvantage is that
practically all the points are already
mentioned and you are nowhere. Still 1
would like to draw your attention to a
few points in the President's address.

It is good that it has been stated that
agriculture has had a breakthrough and
that the industrial front also  shows a
recovery. It is very gratifying that im-
provement in agriculture with a produc-
tion of nearly 97 tonnes of foodgrains in
one year changes the economy of the
country by increasing tbe national in-
come by about 9 per cent. This is a very
significant fact. Some people have said
that we had a good crop in 1964-65 also.
But the 1967-68 crop is very much higher
than the 1964-65 crop and it cannot be
attributed mainly to a good season, rains
and so on. It is partly due to the
efforts in intensifying agriculture that is
being followed—growing of high-
yielding varieties, fertilising them and
giving all the facilities to the farmers.
Yesterday I found one of my
colleagues to my right would not believe
that any progress has been made on the
agricultural front. Asone interested in
agriculture, during the last six months 1
have attended seminars and field days
organised by the farmers in Mysore, in
Orissa, in Punjab and in Madras. It is
really surprising to see  the great en-
thusiasm of the farmers who have had
their experience in growing these high-
yielding varieties. ~ Therefore, the prog-
ramme of increasing the production of 97
million tonnes to about 120 million
tonnes by the end of the Fourth Plan is
quite feasible and can be accomplished
provided we do not slacken our present
efforts. Production of a large quantity of
foodgrains also creates other  problems.
You have got to build up buffer
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stocks and find satisfactory storage
houses to prevent it from going to waste
and spoilage by vermins and insects.
Fertilizers, one of the key points in this
programme, are still in short supply and
greater production of the same in the
country would involve also additional
storage facilities. More than anything
else, you have got to keep the price for
the agriculture produce at a fairly satis-
factory level.

Although in the intensive cultivation of
high yielding varieties progiamnie we are
dealing with crops like maize, jowar,
bajra, wheat and rice—the first three arc
minor cereals—it is the pump or the
advance we make in rice and wheat that
can make a real contribution to the in-
creased production. In the case of
wheat we have been lucky that the new
varieties from outside could be multiplied
and straightway cultivated on a large
scale. But in the case of rice these
varieties have their own limitations. They
are particularly good for growing in
some areas, but they do- not do equally
well when grown in the rainy monsoon
season. But I wish to bring to your
kind notice that the ICAR has been re-
organised as an  independent concern
and there is a team of young men, well
trained and well qualified who are in
charge of the improvement of different
crops. There is an all-India coordinated
project for each of these crops, wheat, rice,
jowar and so on, and a very intensive work
is going onhere. I can assure the
people here that in another year or two we
will be producing our own varieties which
are  very much better than the ones
which we have got from outside. Now,
the growing of high yielding varieties and
the intensification of  agricultural
cultivation is  practically confined to
irrigated areas. We have a large area
under rainless conditions and these
methods would not be applicable there,
and therefore, we have  got  to have
improved water  resources. We need
research not only in making the best use
of the existing  supplies  but also to
supplement our supplies by tapping
underground water. The problem of
tapping underground water  is not
anything different or any difficult so far as
the river valleys and the deltas
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are concerned.  Itisa real problem
v.'hen you come to the south of the
Vindhyas, the central plateau of the
peninsular India where you meet  with
hard rock. Anditis really surprising
how even with the high yielding varie-
ties people are tempted to bore and
blast rocks. One has to go and see in
Coimbatore. They have gone to 200 or
300 ft. blasting the rock and they are
growing jowar, bajra, rice, sugarcane
and so on, and they are getting big
dividends. It shows that the farmer is
well convinced of the efficacy of going in
for these high yielding varieties. There is,
however, not all a rosy picture. We know
that it is the better or well-to-do farmers
that have reaped the benefit from
these programmes. The Government is
well aware of this position. Although the
small farmer does realise the advantages
of introducing and adopting those high
yielding varieties, somehow he is unable
to meet the situation. We are glad that
there has been a committee set up under

the chairmanship of one of the Planning
Commission's Members, Mr.
Venkatappaiah, which has  examined
this  question very thoroughly aad
has brought forward certain
recommendations. I hope the

Government will take care to implement
these recommendations so that the dis-
parity between the big farmer and the
small farmer in utilising these varieties
will disappear.

The e is another point, the provision of
large scale credit to which the President
has drawn attention. We are told that the
cooperative movement and the banks wiH
take care of it. I know from perona]
experience as well as by my talk to the
farmers that the cooperative movement,
except in certain places, has not been a
success. Even in the banks it is only a few
who do lake interest in agricultural
development and are going about it in a
large way. Very many of the big banks are
not interested in agriculture or agricultural
development. I do not know why we are
speaking in this Parliament about social
control of banks and so on. It does not
seem to have had any effect so far as the
larger banks are concerned.
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The rapidly growing and intensive
cultivation is changing and has changed
already the subsistence-farming into
making agriculture an industry. But
unless the prices are kept up, as I men-
tioned before, there is great difficulty in
making the farmers take to the improved
practices on a large scale. Our rapidly

increasing population not only needs
food, but food of a  better nutritious
quality. We are told by the scientists

that the age between 1 to 5 in children is
the most vulnerable age and the brain
development practically ceases by 5, and
this is the critical time when the child has
to be fed with a fair amount of proteins.
And the Food Corporation Organisation
of the United Nations has already dawn
the attention of the developing countries to
this gap in the protein production. Now,
I may bring to your notice that under the
new scheme of the ICAR in improving
crops and producing new varieties, we
have included the programme of
evolving new varieties which not only
give a higher yield but also rich in
proteins which the particular grain is
supposed to have.

Lastly, Sir, the President has drawn
attention in his Address to some un-
healthy movement in different parts of the
country. To my mind I think the basic
reason for this is the disparity in the
development of the areas. In the
distribution of credit or finance from the
Centre, population has been taken as one
of the considerations. But h is better that
when giving effect to large industrial
schemes or irrigation schemes or oven
agricultural programmes, greater attention
is paid to the reallv backward aireas so
that they can come up and face the issue
better than the already developed areas.
Thank you.

SHRI B. K. MAHANTI (Orissa) : Mr.
Vice-Chairman, Sir, I associate myself
with the Vote cf Thanks that is proposed
to the President for his Address to both the
Houses of Parliament. It is customary that
in the beginning of the budget session the
President addresses both the Houses of
Parliament, and in his Address generally
mention is made of the policy in regard to
the activities dining the past year and the
policy to be followed in the coming year.
But in
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this Address I find that almost the same
policy that was followed last year, has
been'enunciated as the policy to be
followed the next year. Nothing new has
been said. On the other hand, no reference
has been made to socialism. | No reference
has been made to non-alignment policy
And a sort of apprehension has been
created due to indiscipline and violence
that is committed here and there. Sir, it hag
been said that political stability should
result in economic stability and ultimately
democracy will have its stay in India.

We have to see that unless there is
economic stability, you cannot have
political stability. Millions of our people
are hungry. They are not having enough to
eat and they are roaming in the streets.
You go to Calcutta or Bombay and you
see a large number of unemployed there.
We also see that there is not adequate
employment opportunities. Under these
circumstances it is but natural that a
stalemate has been created and it is
heading to anarchy. It has been said that
the economic condition has improved. If
there has been any improvement in the
economic condition, it is primarily due to
agricultural output. The agricultural
output has been increased due to adequate
rainfall. Therefore it has to be seen that no
complacency is created in the minds of
the Government and of the people by
simply saying that we have economic
stability and there is some stabilisation in
the prices. What we have to do, what the
Government has to follow is they should
have planning, planning with some
purpose and some meaning with a
socialistic bias. Unless that is done you
cannot give adequate employment and
that is the need because there are a number
of people unemployed and there is not
enough o'f employment opportunity. In
this connection I would refer to the State
of Orissa and the economic condition
preventing there. In Orissa we have vast
forest resources. We have all the mineral
potentialities and we have a vast coastline.
We have all that but we do not have
enough industries. Unfortunately the
present government which is a coalition—
I always say it is a coalition based on
opportunism—and LSRS/69-7

[ 20 FEBRUARY 1969 ]

on President's Address 684

by what they have done the entire hopes,
of the people of Orissa have been
shattered. That is evident from what has
happened during the last two years,, when
nothing has been done by the Government
of Orissa. The little resources also have
been cut down by the abolition of land
revenue. Who are benefited by that ? It is
the big landlords, having thousands of
acres, the erstwhile Rajas and Maharajas
who have benefited, not the common
man. Not only that. One of the forest
resources was Beedi leaf—we call it
kendu leaf. A crore of rupees has been
bungled by the State Government in this
connection and it is evident from the
judgment of the Supreme Court. When an
opportunity comes, I will quote it but a
crore of rupees has been mismanaged on
account of which the State is in complete
financial chaos. The responsibility can be
squarely fixed on' the Government and
this is sufficient for the appointment of a
Commission; of Inquiry to enquire into
this bungling.. They have been all along
talking of impropriety. All the words were
quoted from the dictionary. I do not like
to use the same words which the
Members, opposite used on the floor of
the House-but I must say that they have
bungled and they have improperly cut
down the revenues by following certain
measures which they should not have
done. In this connection I would bring to
your notice that a few years ago a hue and
cry was raised about the appointment of a
Commission and it was appointed. It was
alleged that Mr. Patnaik and his
colleagues have bungled with the State
finances and they have misappropriated
the money and abused their political
power for their own benefit. But un-
fortunately they will be sorry to see that
not a single case has been proved where
bungling has been done. On the other
hand lustice Khanna has commented that
there has been development in the State of
Orissa during the regime of Mr. Patnaik
and his colleagues. When this matter was
raised here I was one who said that it was
a State matter and the Parliament was not
competent to discuss it because we have a
quasi-federal type of Government. We
have clear-cut division of responsibility
and therefore we
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should not discuss it here but unfortu-
nately the friends from the Opposition
wanted that there should be Central
intervention and they submitted a memo-
randum to the President and ultimately a
Cabinet Sub-Committee was appointed,
the CBI was sent, it even icsulted in
bringing a vote of no-confidence in the
Lok Sabha. I do not like to detail what
happened but I point out that when a
similar memorandum was given by us to
the President of India, at the instance of
the Home Minister the State Government
appointed Judge Mudholkar. He has
given a report. Why is the State hesitating
to publish it? Why are they not coming
out with that report and say that they are
free from the charges ? To find out a
prima facie case it was appointed. While
we go to the court for the publication of a
Commission's report, they go to the court
for non-publication of the report of a
Judge like Mr. Mudholkar. This is the
state of affairs in Orissa. We have a
responsibility and for the discharge of
that responsibility we have every right to
ask the Government of India to get it pub-
lished. They have bungled, they have
brought misery to the people of Orissa
and now the State Government's finances
is almost in a bankrupt condition. If
financial discipline is not brought about,
we have to think cne day about Central
intervention in the State where purposely
and knowingly they have brought the
State's finances to such a pass. I have a
few points to make here. We, Members of
Parliament from Orissa, gave a
memorandum io the President of India
and we are entitled to get a reply from the
President as to what has happened to that.
Unfortunately we have not got it. There-
fore through you I demand from the
Government here that they should furnish
us with a copy of the report that was
given by the retired judge, Mr.
Mudholkar.

Coming to the industrial development
in our country, I would bring a few points
for your consideration. We have a few
public sector industries under the H.S.L.
We have invested Rs. 1,000 crores on
them but what results they are yielding it
is for us to consider. 1
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am sorry to say that they are not yielding
the results or returns which we should
expect from them. This year we have
observed the 15th Steel Jubilee and it is
for us to assess how much progress has
been made in these 15 years and if there
are any mistakes, we have to correct
them. Unfortunately the labour relations
in those is not satisfactory. Everywhere
there is trouble and sometimes they are
created by political parties. I hope the
National Labour Commission which is
going into the future labour policy of the
country will give its report soon and the
Government would come forward with a
comprehensive legislation to give justice
to the workers in the public sector and
elsewhere.

As T was referring to in the beginning,
there has been widespread indiscipline in
this country, indiscipline among the
student community and indiscipline
among the working class and indiscipline
among the unemployed youth. This is a
matter which should be looked into with
all seriousness and efforts should be
made, chalking out proper plans, to solve
this problem.

This year, simply because our econo-
mic condition has improved a little, we
should not be complacent. Government
should take a correct and proper view of
matters and do the needful. With a clear
understanding and in clear terms all these
problems should be discussed with all
seriousness and solutions have to be
found for them.

Thank you.

SHRI DWIJENDRA LAL SEN
GUPTA (West Bengal): Mr. Vice-
Chairman, Sir, I have tabled an amend-
ment.

SHRI LOKANATH MISRA (Orissa):
Before he begins, Sir, I would like to say
this. There has been some reference, the
previous speaker made reference to
Orissa's affairs. 1 do not want to reply io
those specific matters now. I propose to
reply to them on Monday. I say this
because at least that hon. Member should
know that I am going to speak on those
matters on Monday. I keep him informed
of this. I do not
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want to say things when people are ab-
sent. He may be present on Monday to
hear me speak dealing with those specific
matters.

SHRI DWIJENDRA LAL SEN
GUPTA : Mr. Vice-Chairman, Sir, my
amendment was No. 71 and my points of
regret were that no reference has been
made in the President's speech to (i) the
growing regional tendencies and causes
thereof; (ii) the deterioration of Centre-
State relations and causes thereof; (iii) the
huge unemployment in the country and its
menacing effect; (iv) the chronic poverty
of the common man and solution thereof;
and (v) the erosion of the moral values of
life. In brief this is all what I wish to
develop today. The points are eloquent;
they speak for themselves. This is neither
the occasion when I can develop each and
every such point at length to make it
impressive, ,nor shall I attempt the same.

Mr. Vice-Chairman, Sir, on Tuesday,
that is, on the 18th, we had a Calling-
Attention on the Shiv Sena in Bombay.
This is nothing but a symptom of a
disease that has caught hold of our body
politic. Now in West Bengal, if anybody
visits tomorrow', there he v/ill find under
the stamp of the Bengal National
Volunteer Party the demands, "We want
90 per cent employment for Bengalis",
This has been the cry everywhere. In
Assam at least I remember the two
linguistic riots. In the first Bengalis were
attacked and in the second Marwaris were
attacked, on a large scale. The slogan was
'Assam for Assamese'. Our friend, Mr.
Mahitosh Purkayastha, of the Congress
said openly in this House that many
Congress leaders in Assam, the top rank
Congress leaders of Assam were at the
helm of this movement in Assam. Mr.
Vice-Chairman, Sir, therefore, from
Bombay to Assam we find that there is a
slogan that every State should belong to
the people of that State. Then for whom
India ? Then India for none. And how to
stop it ? If these riots cannot be stopped,
our national integrity will be damaged;
our national independence will be in jeo-
pardy. To put it pointedly, the cause
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behind, the cause behind the riot is the
economic poverty. It is not that a Bengali
Sen Gupta has any difference with Mr.
Mabhitosh Purkayastha of Assam or with
Mr. Mohan Dharia of Maharashtra. No,
nothing of the kind. It is the common man,
who is suffering Irom the pangs of
starvation, who is really unemployed in
spite of being educated and having a
healthy body, and he does see that the
Government here at the Centre, has put
him in the position where he is now. The
Government, in the last twenty-two years,
has not come to the rescue of the common
people. So the common man thinks of
uprooting the man of a different Stale who
is working there and earning his livelihood.
The root cause is the man's suffering. He
has no animus against another individual
coming from another State. His real
grievance is that he is unemployed. The
entire grievance stems from that. So his
grievance must be redressed if we want to
do away with the growing regional
tendencies. So, essentially it is an
economic problem and it has got to be
tackled  economically. And  quick
industrialisation is necessary. Unless and
until every able-bodied young man,
educated or uneducated, gets employment,
this cry of regional tendencies will be
there. You cannot stop it. But you can stop
it by another slogan—but that will be
temporary; that cannot be for all time—
that our nation is in danger. When the
Chinese attacked India we gave the call
that the nation was in danger. At that lime
we lost all feelings of regionalism. We
thought like Indians. But that is an
emergency slogan and it cannot be a
slogan for all time. That slogan will have
no meaning and no appeal to a hungry
mouth. You cannot give a slogan to
quench hunger. A hungry man only sees
that his employment potential is being
taken away by a man of a different State.
So Mr. Vice-Chairman, Sir, 1 squarely
blame this Government here that they
have directly or indirectly been instru-
mental in creating this problem, which
was not there earlier.

Then, Mr. Vice-Chairman, I come to
Centre-State relations and tlie causes
thereof. The other day, in Weit Bengal
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[Shri Dwijendra Lal Sen] we had the
raid-term General Election. If you ask me,
the voting against the Congress there
was based on a  major consideration.
And what was that major consideration ?
The Congress at the Centre, the
Congress in the State, and the Governor
who is at the dictates of the Government
here at the Centre, by an intrigue,
removed from  office  the popularly
elected Government led by Mr. Aoy
Mukherjee.  So the voting was against
the Congress in this midterm election—
that is my lurking suspicion; I may be
right, may be wrong. So such a voting

[RAJYA SABHA |

played a very important role. Apart from
that West Bengal suffers from another
grievance with the Centre; not West
Bengal alone, the whole of India, all the
States I can say. The grievance is that
the States are being made to starve so that
the Capital can flourish and that certain
States are being patronised by some
important men of those States in the
Centre. If one particular State has no
important man in the Centre and therefore
has no say with the Government here, that
State has nothing to get from the Centre.

The first one was political; the second
one was economic and the third thing is
industrial development. There is an im-
balance. Certain States are developing too
fast whereas some States are not. My own
State I can submit with confidence,
having the advantage of coal, having the
advantage of market, having the
advantage of raw materials, is still not
flourishing because of certain licensing
policies of the Government of India. The
Government in the last ten or twelve
years bas given licences to certain States
of the west and the south but not to
Bengal. This is the feeling and the
Government has got to explain this
economic imbalance at least in matters of
licensing.

Then I come to the huge unemploy-
ment in the country and its menacing
effect. Originally in the First Five Year
Plan we talked of industrialisation.
Through industrialisation the unemploy-
ment nroblem was to be solved but we
found that unemployment was increasing
and not being solved. Then came the
policy for agricultural development
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and we neglected the industry. That is
how because of the defects in planning
instead of solving the problem of un-
employment we find it is growing every
day. So what will the unemployed people
do ? The unemployed people will indulge
in politics which is charming, which has
got a quick appeal. It may not be in the
best interests either of themselves or of the
country. The unemployed people are
expected to exercise their discretion in
national interests or in their own interests.
Any talk of revolution will appeal to him.
If you say there will be revolution, ycu
come with me, that will appeal to him.
What is wrong ? Unless I can show him
the right way, unless I can show him light,
he is bound to be in the other camp. What
has the Government done for this category
of people ? What is the idealism tlie
Government has placed before them ?
How does the Government want to solve
their problem ? There is nothing about it.

Chronic poverty of the common man
and the solution thereof. Now we all
know that the earning of an average man
in this country is not even 25 paise but a
man has got to spend Rs. 2 for a meal. So
he can have a meal of Rs. 2 which may be
his normal balanced diet only once in
eight days. If he can starve for seven days
on the eighth day only he can get his
meal. For seven days what will he be
doing ? He will be thinking how to
remove this Government, how to displace
this Government which hag failed to give
him even the minimum subsistence. That
is what happens. If the country goes the
Communist way, if the country goes
wrong, today I will be the last person to
blame anybody except this Government
because this Government has created a
condition in which nobody can live
honestly, soberly and in a rational man-
ner. The Government is irrational and
they have created irrational conditions.
Then how do you expect the people to
remain rational ? The man is thus in
starvation and poverty but as against *hat
he finds that the wealth of" this entire
country is accumulated in the hands of 75
families as is evidenced by the Report of
the Monopolies Commis-
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sion. He cannot think that it is earnest
earning. He thinks : I am honest and
suffering but he is dishonest but he is
prospering and so let me also choose the
dishonest way of life. So if he chooses ihe
dishonest way of life how can you blame
him when you bestow the honour of
Bharat Ratna, Padma \ ibhushan and such
things on people who have no moral
values of life, who have abandoned
everything sacred and who have only alt
the money and an indecent way of life,
may be cinema actresses, may be multi-
millionaires. But these impoverished
people who cannot have es en a meal for
seven days, can have a meal only on the
eighth day, not be expected to have an
honest way of life. So by encouraging a
section of the people you have introduced
an element of dishonesty in our body
polities. This Government has not only
ruined us economically, it has ruined us
morally also.

That brings to my last point— erosion
of the moral values of life. If a country
has no money it can rise up provided it
has character, provided it lias industry,
provided there is imagination. Japan was
reduced to dust in the second  world
war: so also Germany.
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They have industry and they have grown
up again. Not a single factory of this
country was demolished in the second
world war but our foreign loans at the
time of the British was Rs. 500 crores but
now it is Rs. 5800 crores odd. Wherefrom
has this money come and where has all
this money gone '." Did we borrow all this
money only to get il accumulated in a few
hands ? Who-ever was the leader of the
coun Jawaharlal Nehru or Lal Bahadur
Shastri or Indira Gandhi, they could not
give a call to the nation; they did not
behave in the manner they should ba So
what can you expect from the common
man ? These are important as pects in the
life of our country and these are not
reflected in the Address of the President.
So, Mr. Vice-Chairman, I would only say
that ihe Address was not an objective
one. That is my point.

THE VIC 1 -CHAIRMAN (SHRI
AKBAR ALI KHAN): The House stands
adjourned till 11.00 A.M. tomorrow.

1 he House then adjourned
al fifty-nine minutes past five
oi the clock till eleven of the
Jock on Friday, the 2l1st
February, 1969.



